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LOK SABHA DEBATES

LOK SABHA

Tuesday, March, 21, 1995/Phaiguna 30, 1916 (Saka)

The Lok Sabha met at
Eleven of the Clock

[Mr. Speaxer in the Chair
. ORAL ANSWERS TO QUESTIONS
[Translation)
Cuitivable Land

*101. SHRI VILASRAO NAGNATHRAO GUNDEWAR:
Will the Minister of AGRICULTURE be pleased to state:

(a) whether a large area of cultivable land in the
country is lying vacant and unutilized;

(b) if so, the total area of such land; and

(c) the action being taken by the Government to use
such land for agricultural purposes?
[English]

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM): (a) and (b). As
per 1991-92, land use statistics (latest available), the total
cultivable land in the country is estimated as 184.34 million
hectares. Out of this total cultivable area 9.85 million
hectares are old fallow lands and 15.07 million hectares as
culturable waste land.

{c) In order to reduce area under old fallows and

culturable waste land, the Government have been imple-
menting various programmes including extension of irriga-
tion facilities and reclamation of waste land.

[Translation]

SHRI VILASRAO NAGNATHRAO GUNDEWAR: Mr.
Speaker, Sir as the hon. Minister has toid that various
programmes are being impiemented for reclamation of 28
million hectare land and no specific measures are being
taken by the Government to make the remaining 160
million hectare of land cultivable. The lakhs of tonnes of
foodgrains which could have been produced on this land, if
it has been made arable. | therefore, would like to know
from the Government as to what steps are being taken in
this regard? Whether the Government proposes to provide
this land on lease for 10-15 years to unemployed persons
or poor farmers for agricultural purposes or afforestation?

SHR! ARVIND NETAM: Mr. Speaker, Sir, as | have
told just now, 28.5 million hectare culturable wasteland is
available and it Is being made cultivable under the various
schemes launched by the Government. | can read them
out if you wish so.

MR. SPEAKER: He has asked that whether this land
will be given to landless people for cultivation?

SHRI ARVIND NETAM: Mr. Speaker, Sir, | am also
saying that. Sir, so far 28.5 million hectare land has been
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distributed through State Governments and all this is being
done under the schemes of the Govemnment. | would also
like to say that undoubtedly this land is being made
cultivable.

THE MINISTER OF AGRICULTURE (SHRI BALRAM
JAKHAR): Mr. Speaker, Sir, | would like to say that only
availability of land is not enough for cultivation. One has to
see and study about the type of soil and availability of all
ether essential means for cultivation. You cannot cultivate
fallow land or a land which contains only sand, which is
barren and has no facility of water. Our achievements
during the last few years is recorded. Today 22 million
hectare to 64 million hectare of land is being imigated and
cultivated. We also try our best to reclaim the fallow land
with all other means and thus the pace of progress should
be adjudged taking this factor into consideration. We
cannot cultivate fallow land without any water-facility. But
we should be provided with all the means essential for
reclamation of the available land so that it could produce
crops.

SHRI RAJVEER SINGH: Mr. Speaker, Sir, reply to my
first question has not been given.

MR. SPEAKER: The reply has been given. He did not
want to go in detail, yet he explained it in detail. Now
please be seated.

SHR! VILASRAO NAGNATHRAO GUNDEWAR: Mr.
Speaker, Sir, the private owners who have 10-20 acres of
fdhd but cannot make it cultivable for scarcity of funds. |
would like to know as to what steps the Government is
going to take for providing assistance to them alongwith
the amount of assistance. | would like to know whether this
assisiance is given by Central Government or State Gov-
ermnments.

SHRI BALRAM JAKHAR: We have different schemes
in different States. There are schemes worth Rs. 80 crores
which will be implemented during the last years of the
Eighth Five Year Plan. This year Rs. 16 crores have been
allocated for it and three States i.e., Madhya Pradesh,
Rajasthan and Maharashira have been saelected for it. All
these steps are based on the facts that more imigation
facility has been provided so that large area of land could
be cultivated.

DR. RAMKRISHNA KUSMARIA: Hon. Mr. Speaker,
Sir, through you | would like to know from the hon. Minister
as to what are the reasons for a large portion of fallow land
lying vacant in the country which is not being made
cultivable. My second question is about ravine land in
Bhind, Morena and Dholpur in the border areas of three
States, which is dacoit infested. Whether any scheme has
been formulated for levelling of this land to make it
cultivable.

SHRI BALRAM JAKHAR: Sir, | have all these points in
my mind and in this context | would like to tell that in 1950-
51 the area of cultivable wasteland was around 23 million
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hectare, which has now remained 15 million hectare. The
fallow land was 17 million hectare which is now 9%
million hectare. This all is being done in that proportion.
We cannot make this la"d permanently cultivable without
providing .irrigation facility. You may be aware of the fact
that recently cabinet has passed a proposal for providing
grants for drip irrigation and sprinkler irrigation including
50 percent to general public, 75 percent to the poor,
scheduled castes and women, who have land in their
names. It will increase the irrigated area and the yield and
will reduce the consumption of fertilizers and bring about
prosperity in the country.

[English]

SHRI SOBHANADREESWARA RAO VADDE: Sir
while the hon. Minister for Agriculture has conceded that
providing irrigation facilities is very essential to bring more
culturable wasteland under cultivation, | would like to
know specifically from him whether he will recollect and
give clear directions to the States to provide subsidy to
drip irrigation facility. After all, by drip irrigation, with less
quantity of water, you will be able to bring more irrigated
land thereby reducing culturable waste. Till now, only two
hectares of land is given subsidy. You yourself had
accepted earlier that subsidy should be given upto four
hectares. The Notification to that effect has not yet come
into being. Will the hon. Minister give clear directions in
that regard to bring more areas under cultivation?

SHRI BALRAM JAKHAR: We have gone much farther
than four hectares. | have given exemption and subsidy to
the permissible limit, whichever is given as percentage, it
may be ten acres or five acres.

SHRI SOBHANADREESWARA RAQ VADDE: But it
has not come into effect.

SHRI BALRAM JAKHAR: We have just passed it; it
will come into effect. We have got the money to give
subsidy to farmers. | will direct all the States and tell my
farmer friends to make use of it to the best possible
extent because this is epoch-making phenomenon and
this will revolutionise the whole concept of agriculture and
economic structure of rural sector.

SHRI MRUTYUNJAYA NAYAK: There is some
intricate problem in the tribal areas. The tribals have been
cultivating adjoining reserve forest over the last more than
fifty years.

Sir, at the moment the Government does not have
any such programme to conduct or to implement
afforestation and all that. They have been deprived of
getting the status quo of the land as a result of which
they are deprived of many such facilities which are given
by the Government.

Therefore, | would like to know from the hon. Minister
whether they have been thinking to work out such formula
or device as a result of which lands under these
categories adjoining the reserve forests can be settied in
favour of the tribals. And they are cultivable lands, Sir.

SHRI BALRAM JAKHAR: Sir, | don't think we deal
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with this. It is the State which takes this up. This is a
State Subject.

SHRI MRUTYUNJAYA NAYAK: As far as the forest
lands are concemed...

SHR! BALRAM JAKHAR: Forest
cultivated.

SHRI AMAL DATTA: Sir, in this country, next to
human beings land is the basic resource. Now,
unfortunately, both the question and the answer show th:
there is no awareness as to the importance of land. The
question is: “How much of cultivable land is unutilised or
lying vacant?” The answer is that out of cultivable lana,
so much is cultivable as old fallow lands and so much is
cultivable as waste land.’ But out of the land which is now
fallow land, which is not waste land, how much land is in
fact being utilised fully? And, what is the full utilisation of
land? Is it enough to utilise land only once a year? Or
can we look forward to utilisation of land twice a year with
the intensity of utilisation being 1, 2, 2.5 or 3? Given our
climatic conditions and the water which we may make
available, if we make an effort to conserve the water and
use it for imigation, what is the target? Has this
Government set out a target as yet? From the way the
statistics have been given, it does not seem that there is
any target.

MR. SPEAKER: Question, please.
SHRI AMAL DATTA: So, | am asking the question.

(a) Can the hon. Minister say that there is any target
for the amount of the intensity of agriculture and the
amount of land which may be utilised if the water
resources are properly hamessed? (b) As the hon.
Minister has said, irrigation is the most important thing.
But the money is diverted to irrigation of very large size.

MR. SPEAKER: No, please, it is not like this.
Otherwise there would not be any reply given to your
question.

SHRI AMAL DATTA: The question is: Are you giving
proper importance to minor irrigation as opposed to large-
scale irrigation? What is your opinion about the minor
irrigation as opposed to large-scale irrigation?

SHRI BALRAM JAKHAR: Sir, the question is very
important as far as water is concerned and as far as the
utilisation of land is concerned. There are lands which we
use for double cropping pattern; there are lands which we
use for three crops per year also; and there are old fallow
lands and other fallow lands because we take a crop and
leave the land vacant; the next crop comes after that. So
the intensity of cultivation increases according to the
availability of water. That is what we do. We have done it
on all fields, | know it. In the olden Days we had three
types of lands—one was vacant, one was coming in the
Kharif season and one was coming in the Rabi season.
Then water came and much flow of water was available.
So, we increased the intensity.

lands are not

Now, we grow two crops per year and that is what
we are continuously doing. So, it depends on us and we
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are giving the highest priority to irrigation. We have got
about 200 per cent increase each year. That is what we
want to do in regard to minor irrigation and everything.
Then we have got this land reclamation, then we have got
watershed programme, water conservation programme. All
these things are concentrated on and the highest priority is
being given to this subject because without water land is
meaningless. If the rain comes, that is also whimsical. You
.<>nnot depend on it wholly. So, that is what we do in
regard to dryland farming or rainfed farming. That is what
we are concentrating on, and future will tell about the
results. That is what we have initiated now, It will be
making history in the coming years.

SHRI AMAL DATTA: What is the importance given to
minor irrigation? How much money is being given for this?

SHRI BALRAM JAKHAR: As | have told you, on
reclamation we are spending about Rs. 90 crore. We are
depending on some other sources also.

It also depends on the Ministry of Irrigation because
they have to provide the requisite funds. | would like to say
that the most immediate attention should be given to this
aspect. | ask my friends in the Ministry of irrigation also to
look at this problem with a sympathetic eye.

[Translation]

SHRI VIRENDRA SINGH: Mr. Speaker, Sir, the
schemes for reclamation of faliow lands sent by the state
Govemments to the Central Government are considered
here in the Cabinet meetings so that maximum land of the
country could be made arable. Besides, there are certain
Central Government schemes which are implemented by
the State Governments. For example our Gangetic plains
extend from Allahabad to Barh and the research of the
area has proved that it is the most fertile area in the world
but even in these plains there is not adequate arable land
and this fertile land is not fully utilised. Therefore, through
you, | would like to know from the hon. Minister that even
as different schemes of the state governments are
considered in the cabinet meetings, directives to the state
Governments are sent from here with regard to the
implementation of the schemes and many State
Governments have submitted their reports and ithas also
been discussed here that many State Governments do not
implement the schemes as per your directives, is there any
arrangement for compelling such state Governments to
implement these schemes who are not carrying out your
directives with regard to implementation of fallow land
reclamation schemes, particularly those concerning the
Gangetic plains.

[English)

MR. SPEAKER: That is a constitutional provision. You
cannot help it.

SHRI BALRAM JAKHAR: | too have a problem and |
think his question will help me. Whatever | allocate to the
States, some times a part of even those sanctioned
moneys get lapsed. It is very important that we must make
full use of the allocated money. This House can
recommend to the State Govemments to utilise the
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allocated funds for a good purpose. | would like to say that
we must lay great emphasis on this aspect.

[Translation)

SHRI TARA SINGH: | would like to know from the
hon. Minister whether he is aware that in many districts of
Haryana where there was fertile land and enough water,
deep tubewells have been installed, water is being carried
forward by channel bars as a result of which the ground
water level has been receding year after year and now
such land has been rendered uncultivable. If the hon.
Minister is aware of the fact, what arrangements is he
going to make in this regard?

MR. SPEAKER: Is your supplementary comes out on
the original question?

SHRI TARA SINGH: My question is that on the one
hand we want to reclaim the wastelands and on the other
we are rendering fertile lands into wasteland.

SHRI BALRAM JAKHAR: Though the hon. Member's
question is not related to the original question yet | have
some information in this regard that water is fed into the
canals there and carried forward. Now, that this question is
related with the State Government and you are an M.P.
from the same state, you may yourself discuss the matter
with the State Government. | will also write to them.

[English]
SHRI LOKANATH CHOUDHURY: Mr. Speaker, Sir,

MR. SPEAKER: | called Shri Yadav and not you. |
know who know agriculture.

SHRI LOKANATH CHOUDHURY: | do know the
subject Sir. | am, myself an agriculturist.

[ Transiation)

SHRI VIJOY KUMAR YADAV: Mr. Speaker, Sir,
according to the information | have arrangements for
irigating only about one-fourth of the total arable land
available in the country have been made so far and the
rest is the fallow land which is yet to be reclaimed. There
is no dearth of ground water and surface water in Uttar
Pradesh and Bihar. | would like to know whether the
Government have fixed any targets or time limit for making
all the land available in the country arable and to make
arrangements for irrigating the unirrigated land?

~ SHRI BALRAM JAKHAR: One has to cut one's coat
according to the cloth available. We need funds aiso but |
would like to tell you something about the expenditure
involved in our scheme: The expenditure incurred on the
scheme during 1995-96 is as follows:

[English]

“For 1995-96, Rs. 10 crore has been earmarked to
reclaim an area of 0.75 lakh hectare. The programme
for Eighth Plan is Rs. 86.82 crore to reclaim an area of
3.60 lakh hectare in these three States. Moreover, the
programme is also proposed to be extended in the
States of Gujarat, Madhya Pradesh and Rajasthan
during the Eighth Plan.”
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Sir, | may tell you that whatever | have given to Bihar,
even 36 per cent of that has not been utilised by them.
That is the problem.

[Translation]

SHRI RAJVEER SINGH: Mr. Speaker, Sir, through
you, | would like to know from the hon. Minister of
Agriculture that nearly 50 years have passed since india
became independent and the question of reclaiming the
fallow land is a long standing one. Have you fixed any
target about the percentage of fallow land to be made
arable every year? There is a saying—

“Araba satta jyuon ka tyon, sara kunaba dooba kyon.”
and it is coming true in the case of our country which is
predominantly an agricultural country and it is because if
anything is grossly ignored here, it is the farming.
Therefore, | would like to know the target in terms of
percentage of fallow land earmarked for reclaiming into
arable land per year.

SHR!I BALRAM JAKHAR: Mr. Speaker, Sir, frem
earlier 22 million, it is 64 million now and they say no
progress has been made.

SHRI RAJVEER SINGH: Mr. Speaker, Sir, that is on
papers, you may see progress made in the field.

SHRI BALRAM JAKHAR: Mr. Speaker, Sir, production
of foodgrains has risen from 50 million to 185 million and
yet they say nothing has been done. Was all that
production made in the air?

Navodaya Vidyalayas

*102. DR. P.R. GANGWAR:
SHRI V.S. VIJAYARAGHAVAN:

Wil the Minister of HUMAN
DEVELOPMENT be pleased to state:

(a) the number of Navodaya Vidyalayas and Kendriya
Vidyalayas likely to be opened during 1995-96, State-wise;

RESOURCE

(b) whether any review on the functioning of Navodaya
Vidyalayas has been carried out by the Government;

(c) if so, the details thereof; and

(d) the steps taken or proposed to be taken by the
Government for the upgradation of Navodaya Vidyalayas
so as to raise their educational standard?

{English]

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE
(KUMARI SELJA): (a) to (d). A statement is laid on the
Table of the House.

STATEMENT

(a) Government have decided to open upto 20
Kendriya Vidyalayas in Civil and Defence Sectors annually
for the 5-year period 1993-88 and as many proposais as
found suitable under project sector, and upto 50 Navodaya
Vidyalayas in a year depending on the availability of
suitable proposals from the State Governments/UTs.
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Administrations. However, the decision to open the schools
within the limit laid down by the Government depends on
the receipt of complete proposals including offer for
allotment of land for permanent location and for temporary
accommodation from the sponsoring authorities.

(b) and (c). The desirability of continuing the scheme
was reviewed at the time of review of the National Policy
on Education. Presently, out of 346 Vidyalayas only 192
have class Xit. Construction of building and related
essential facilities is in progress in most cases. As per the
Programme of Action-1992, Government intends to subject
the Scheme of Navodaya Vidyalayas to a review after such
Vidyalayas have been established and consolidated in all
districts of the country.

(d) Some of the steps taken for leading these
Vidyalayas to acceptable standards of education are as
follows:

(i) attempts to maximise allocation of funds for
construction of Vidyalayas, hostels and living
accommodation for the teachers.

(i) improvement in the recruitment rules for teachers.

(iii) sanctioning of Zonal Training Centres for inservice
training of teachers; and

(iv) more effective supervision and monitoring.
[Translation]

DR. P.R. GANGWAR: Mr. Speaker, Sir, the Navodaya
Vidyalayas were opened to impart modern education to
talented students in rural areas. These were to be opener
in every district. But it has not happened as yet. I,
therefore, would like to know from the hon. Minister as to
how many proposals for opening Kendriya/Navodaya
Vidyalayas have been received by the Govemment and
how many Kendriya/Navodaya Vidyalayas are functioning
in Uttar Pradesh and how many school buildings are being
constructed at present. A survey for opening a Vidyalaya at
Nabhil Village in Shahjahanpur district of Uttar Pradesh was
conducted in 1993, but school has not been opened as
yet. What is the reason behind it? Besides this, | would
also like to know by when Navodaya Vidyalayas will be
opened in Shahjahanpur and Pilibhit districts?

MR. SPEAKER: Not like this. Hon, Minister should
reply to the extent she can possibly reply.

KUMARI SHELJA: Sir, the Kendriya Vidyalayas and
Navodaya Vidyalayas are opened in different manners.
The Central Schools were opened to impart education to
the children of Central Government employees and
Navodaya Vidyalayas were to be opened in every district.
So tar as the issue of opening Kendriya Vidyalayas during
1995—96 is concerned, we have received 126 proposals in
thus regard from various agencies. Some of the proposals
have been received from hon. Members of Parliament and
some others from other areas. First each and every
proposal is looked into and then later on it is decided as to
where and how many schools should be opened. The
procedure of opening Navodaya Vidyalayas is different.
The State Governments have to provide land for opening
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Navodaya Vidyalayas and temporary accommodation is
also provided therefor. We are looking into it very minutely
because our attempts to open Navodaya Vidyalayas soon
after receiving such proposals were severely criticized. The
hon. Members of Parliament made severe criticism that no
facility was provided to these schools and in some cases
facilities provided were found inadequate in such schools.
In the beginning we were provided temporary
accommodation but land was not transferred later on.
Therefore, now we examine the proposals thoroughly and
open Navodaya School only after all conditions have been
fulfilled.

DR. P.R. GANGWAR: Mr. Speaker, Sir, as a survey in
this regard has already been conducted, | would like to
know from the hon. Minister as to by when the Navodaya
Vidyalaya at village Nahil in Shahjahanpur district would be
opened.

MR SPEAKER: No, please do not ask like this. She
will be faced with great inconvenience if information is
sought about a particular school. Please, you ask it in
writing. You will be replied to. She may not possess such
kind of information.

DR. P.R. GANGWAR: Mr. speaker, Sir, the hon.
Minister has just stated that improvement has been
brought about in the recruitment rules of teachers. | would
like to know from the hon. Minister as to what revision has
been made in recruitment rules of teachers. According to
the statement out of 346 Navodaya Vidyalayas education
is imparted in 192 vidyalayas upto class XII. | want to know
this also as to by what time education will be imparted upto
class Xl in remaining 154 schools.

KUMARI SELJA: It is an on-going process because
upper classes are included in the schools every year. We
start admitting students in such schools from class VI. The
Students have to appear in the admission tests and the
number of classes is increased accordingly.

SHRI DATTA MEGHE: Mr. Speaker, Sir, the hon.
Minister has just stated that Government cannot provide
ample facilities there because this will require huge funds.
Private institutions are doing very well in many states. The
private institutions adopt their own norms and | am fully
confident that their performance is better. | know this also
that Shri Scindia ji has a very nice school. | would like to
know from the hon. Minister if permission will be granted to
any such private institution which offers to render its
service.

KUMARI SELJA: We have a separate scheme for
Navodaya Vidyalayas. The private institutions are also run
and they seek affiliation with the CBSE.

PROF. RASA SINGH RAWAT: Mr. Speaker, Sir,
through you, | would like to know from the Govemment
whether it will probe as to why Kendriya Vidyalayas have
been set up in such places also where there is no office of
army or para-military forces or Central Government or any
public undertaking?

Complaints have been received regarding. opening of
Kendriya Vidyalayas in these places under political
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pressure. The other aspect related to this matter is that the
standard of education in Kendriya Vidyalayas and
Navodaya Vidyalayas is gradually deteriorating because a
large number of posts of teachers are lying vacant there. |
would like to know from the Government by when will it fill
up the vacant posts of teachers in Kendriya Vidyalayas
and Navodaya Vidyalayas and thus improve the standard
of education in them.

KUMARI SELJA: It is not like this. Kendriya Vidyalayas
are opened exclusively in those places where there are at
least one thousand Central Government
employees...(Interruptions)

PROF. RASA SINGH RAWAT: Would you like to verify
it. | have their names also with me....(Interruptions)

KUMARI SELJA: The Kendriya Vidyalayas are opened
after taking all the criteria into consideration. They cannot
be opened unless they conform with the
criteria....(/nterruptions)

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI MADHAVRAO SCINDIA): Mr.
Speaker, Sir, | do not have any such information as has
been given by hon. member. So far as the information
available with me, | have not come across any such
instances. If you have any such information please furnish
it to us. We will welcome it.

PROF. RASA SINGH RAWAT: Please tell us about
the measures proposed to be taken for filling up vacant
posts of teachers.

SHRI MADHAVRAO SCINDIA: AS the hon. Minister
has just stated, it is an on-going process and we are
continuing our effots to fil up these vacant
posts....(Interruptions)

[English]

DR. KARTIKESWAR PATRA: Mr. Speaker, Sir, out of
346 Vidyalayas established so far in the country how many
are without hostel facility and how many are without
accommeodation facility for teachers in the campus? | would
also like to knaw the total outlay in the coming financial
year for the construction of such hostels.

MR. SPEAKER: If you examine the Budget, you will
come to know about it.

DR. KARTIKESWAR PATRA: Sir, | would like to know
the total outlay for the construction of hostel and for the
construction of residential quarters in the campus for the
teachers.

[Translation]

KUMARI SELJA: | cannot fumish the exact information
at the moment.

SHRI RAM KAPSE: Mr. Speaker, Sir there is a city
named Bordy, in Thane district. It is a ‘vanvasi’ area and is
prominent in Maharashtra from education point of view.
The Navodaya Vidyalaya is being run with the inception of
this scheme, but the problems of the arrangement of
hostels and residential quarters for teachers have not been
addressed properly. | have been raising this issue and
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corresponding frequently in this regard and Shri Arjun
Singh ji had assured me on the floor of the House that due
attention will be paid to it. | would like to know as to
whether the Government will pay attention to it now?

KUMARI SELJA: The
[N (Interruptions)

SHRI SURAJ MANDAL: Mr. Speaker, Sir, | want to
know from the Government as to what are the criteria of
opening a Kendriya Vidyalaya. How the place is selected
for it. | want to know this also whether the children of the
Central Government employees alone are taught there or
there is a provision for teaching the children of State
Government employees, farmers also? | want to ask this
question because there is a division in Santhal Pargana
where there is no Kendriya Vidyalaya even in a area with a
population of 40 lakh, even after 50 years of the
Independence why no Kendriya Vidyalaya has been set up
there. What criterion has been adopted there?

KUMARI SELJA: | understand the feelings of the hon.
Member. But so far as opening of Kendriya Vidyalaya is
concemed it was aimed at providing facility to the children
of those Central Government employees, whose services
are transferable.

SHRI NARAIN SINGH CHAUDHRI (Hissar): Mr.
Speaker, Sir, | would like to know from the hon. Minister
whether the Government proposes to appoint ex-officio
representatives of people like legislators and MP's of the
concerned areas in the Management Boards and
Organisations to see to it that the standard of the
Navodaya Vidyalayas and Kendriya Vidyalayas is improved
and the funds allocated to them are used properly and the
attention of the Government may be drawn towards the
shortcomings of these schools and lapses in their
management.

KUMARI SELJA: The MP’'s are already associated
with the management of Navodaya Vidyalayas.

[English]

assurance given here

Pollution in drinking water

*103. DR. AMRIT LAL KALIDAS PATEL:
SHRI GURUDAS KAMAT:

Will the Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the Government have formulated any
scheme to check the chemical and biotic pollution in the
drinking water in various parts of the country;

(b) if so, the details thereof;
(c) if not, the reasons therefor;

(d) whether the Government propose to set up at least
one laboratory in each district specially for testing the
quality of water; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
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(a) to (e) Under the Rajiv Gandhi National Drinking Water
Mission, 286 water quality testing laboratories have been
sanctioned and out of these 173 have become functional.
Under the Mission, it is proposed to have at least one
water quality testing laboratory in each district in the
country during the Eighth Five Year Plan. In addition, the
Central Pollution Control Board has set up 480 water
quality monitoring stations at various locations in the
country. The monitoring is carried out through the State
Pollution Control Boards.

DR. AMRIT LAL KALIDAS PATEL: Mr. Speaker, Sir,
pollution is a burning problem of the day. Due to
liberalisation there are so many industries which...

[Translation]

MR. SPEAKER: Please, no question is allowed with
such dissertation. Please come direct to the question. It is
known to everybody that it is a buming problem.

[English]
There are, others who want to ask questions.

DR. AMRIT LAL KALIDAS PATEL: Many industries
have come up in the country which are banned in other
countries because of which pollution is increasing. | know
of places in Gujarat where because of toxic chemicals
underground waters have become totally polluted and
people have died. | would like to know from the hon.
Minister whether the Ministry has identified any industries
which are poliuting land and waters and whether any
action is proposed to be taken against them.

MR. SPEAKER: Good question. Leave it there now.

SHRI KAMAL NATH: Sir, those industries which have
impact on water quality have been identified. In terms of
the Environment Protection Act, notification was issued in
February that those industries which not only pollute water
but also pollute air are required to undergo a procedure of
impact assessment. In this impact assessment,
assessment of the impact of industries on water quality is
done, and as to how they propose to internalise this issue
in their project formulation is examined. Before we grant
environmental clearance which is mandatory for these
industries in terms of Environment Protection Act, they are
required to satisfy the Expert Committee in this regard and
thereafter only they are given permission.

DR. AMRIT LAL KALIDAS PATEL: My second
Supplementary question is, out of 173 Centres, how many
Centres are there in Gujarat and which are the places
where they are located.

SHRI KAMAL NATH: Sir, there are 41 Centres in
Gujarat. | will be happy to give the hon. Member a list of
such Centres separately.

SHRI PETER G. MARBANIANG: | want to know from
the hon. Minister that out of 173 projects that are
functioning, how many are there in the North-East of India.

MR. SPEAKER: Mr. Minister,
approximate figures.

SHRI KAMAL NATH: Sir, there is a whole series of

you give the
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them. But if you take the entire North-East, in Tripura,
there are 4; in Assam, there are 12; in Meghalaya, there
are 5; in Manipur, there are five; and so on and so forth. If
the hon. Member wants more details, | will give them
separately.

SHRIMATI MALINI BHATTACHARYA: Ground water
in a number of districts of West Bengal had been found to
contain dangerous percentage of arsenic. This had been
deposited through natural and geological causes and the
effect that this was having on the people in the localities
verges on the level of a national calamity. The State
Government had taken certain steps for the provision of
safe drinking water and the Central Government is helping
the State Government in this. So, firstly, | would like to
know from the hon. Minister whether he intends to set up
some arsenic testing laboratories in the State for this
specific purpose.

Secondly, a large number of poor people are very
badly affected by this and they are unable to do any work
for their living any more. | want to know whether some kind
of rehabilitation scheme would be considered by the
Centre for them.

SHRI KAMAL NATH: Sir, six districts in West Bengal,
24-Parganas (South), 24-Parganas (North), Malda,
Burdwan and Murshidabad have high concentration of
arsenic in ground water because of, as the hon. Member
has said, incomplete geographical formation in West
Bengal. The total population in these districts is 302 lakhs
out of which 1.75 lakh people have shown manifestations
of these arsenic effects.

Sir, this has been studied in detail. The effects of
toxicities have been submitted and even the Drinking
Water Mission had sent some findings on this. The Public
Health Engineering Department of the Government of West
Bengal had compiled the final Report of arsenic pollution of
ground water in West Bengal. This was again investigated
by the National Drinking Water Mission two or three years
ago. There are a series of conclusions on this. But the
existing laboratories which we have, can detect arsenic
and this being tested in those laboratories. (Interruptions)

SHRIMATI MALINI BHATTACHARYA: The number is
not adequate. What about the rehabilitation measure?
(Interruption)

SHRI KAMAL NATH: Sir, the Government of West
Bengal has to look into the aspect of rehabilitation. Should
the Government of West Bengal, after making an
evaluation and assessment of the situation there, come to
the Central Government, then we will be happy to discuss
it with them.

SHRI ANIL BASU: | want to know wheher the
assurance of the Minister is only confined to the
discussion.

[Translation]

SHRI RAM NIHOR RAIl: Mr. Speaker, Sir, in the
Eastern districts of Uttar Pradesh, there are Kaimoor hill
ranges, which provide coal and electricity to the whole of
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the nation. ‘Pant Sagar’ is there, which is surrounded by
NTPC and NCL projects. Many cement factories like Dala
are located there. Ash, dam is being constructed around
the ‘Pant Sagar’s 880 reservoir. | have written many letters
to the hon. Minister is this regard. The people belonging to
the tribal community, Scheduled Caste and Backward class
live in the Kaimur hill areas of my Parliamentary
Constituency. There is acute shortage of drinking water.

MR. SPEAKER: You are stretching the question too
long.

SHRI RAM NIHOR RAIl: There is acute problem of
potable water in that tribal area. HINDALCO and Hightech-
Carbon industries have poliuted the ground water there.

[English]

MR. SPEAKER: If you do not come to the question, |
will disallow it.

[Translation]

SHRI RAM NIHOR RAI: | would like to know from the
hon. Minister as to whether centre will be set up in the hill
areas of Sonbhadra and Mirzapur through their mission
which may arrange potable water for the tribal people there
by deep boring.

SHRI KAMAL NATH: Mr. Speaker, Sir, the hon.
Member is right and he has drawn my attention.

MR. SPEAKER: Would you please help him.

SHRI KAMAL NATH: He has mentioned a factory
against which several other complaints have been
received. | will get the matter enquired by sending an
enquiry committee of the Central Pollution Control Board
there.....(Interruptions)

SHRI RAM NAIK: Mr. Speaker, Sir, on account of the
growth of industries in the rural areas of Bombay, both the
pollution and the population are increasing. Belapur, which
used to be a small village panchayat earlier is now a
Legislative Assembly Constituency and has 9.5 lakh voters.

MR. SPEAKER: This question is ragarding laboratory,
to test water.

SHRI RAM NAIK: My question is that though you have
established a laboratory there but the potable water is still
polluted there. Therefore, | would like to know as to what
steps are being proposed by the Central Government and
the State Government to make available drinking water to
the people there?

[English]
MR. SPEAKER: Drinking water is under the jurisdiction

of the State Government. Let us understand it. The
question is about laboratories.

SHRI KAMAL NATH: Sir, it is obviously under the
jurisdiction of the State Govermnment. Undoubtedly, the
pressure of development and the pressure of population
especially in the big metropolitan cities and their suburbs
are growing. :

This causes pressure on water, both on surface and
ground water. In this regard, the State Pollution Control



15 Oral Answers

Board has a responsibility and we have been assisting the
State Pollution Control Board financially and technically
and | do hope that the cumulative problem in the past
which was not attended to is going to be rectified in the
future.

SHRIMATI GEETA MUKHERJEE: One part of my
question has alreadby been asked by Maliniji. | would like
to supplement it. Is the problem of arsenic pollution
confined only to West Bengal? If not which are the States
that are affected by it and what steps have been taken? It
is because we know that Kerala is also.....

MR. SPEAKER: These laboratories examine the
water.

SHRIMATI GEETA MUKHERJEE: Kerala is also
affected.

MR. SPEAKER: That is why we have the laboratories.

SHRIMATI GEETA MUKHERJEE: Sir, laboratories say
it is there. Though the subject of drinking water comes
under the jurisdiction of the State Government, on this vital
question, the Central Government must come out with
more details. | would like to know what is the reaction of
the Minister with regard to that.

SHRI KAMAL NATH:. The hon. Member wants to

MR. SPEAKER: You will help to the extent possibie.
We want short reply.

SHRI KAMAL NATH: The problem generally exists in
West ‘Bengal and, in other parts of the country it is not in
such high levels of concentration. Regarding other parts |
have already answered.

[Translation}

SHRI ARVIND TRIVEDI: Mr. Speaker, Sir, you have
said that it is a burning problem and you want to resolve it
by providing with potable water.

MR. SPEAKER: This is not the problem of water, this
is the problem of iaboratory...(Interruptions;

SHRi ARVIND TRIVEDI: Sir, | am talking of pure
drinking water which has become costlier than milk these
days.

MR. SPEAKER: The question is whether we are going
to set up laboratories in 550 districts to test the potable
water or not?...(Interruptions;

SHRI ARVIND TRIVED!: Mr. Speaker, Sir, | would like
to submit that the Government is going to set up
laboratories. Whether the mineral water which is being sold
is tested or not and if so, whether the seal of the
Govemnment. is put on that or not? The pure water is
costiier than milk. It is a slur on the country that a water
bottle costs rupees 10 to 12. Sir, you might be drinking this
water and you might not be sure whether this water is pure
or not. Shall we have to depend on mineral water for pure
water or the Government will make some arrangement for
providing pure water?

MARCH 21, 1995

Oral Answers 16

[English]

SHRI KAMAL NATH: The hon. Minister of Civil
Supplies, Consumer Affairs and Public Distribution will be
able to answer that. But, water, whether it is in a bottle or
a glass, is not my business to know.

Eradication of liliteracy

*104. SHRI RAM TAHAL CHOUDHARY:
SHRI PHOOL CHAND VERMA:

Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Govemnment propose to launch a scheme
to eradicate illiteracy from backward areas of the country;

(b) if so, the details thereof indicating the target fixed
for 1994-95;

(c) whether the Govemment have identified the
educationally backward districts for this purpose;

(d) if so, the details thereof; and

(e) the amount of financial assistance provided to
voluntary organisations engaged in illiteracy eradication
programme during the last one year?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE.
{(KUMARI SELJA): A statement is laid on the Table of the
House.

STATEMENT

(a) to (e). The Nationa! Literacy Mission has been
mandated to make 100 million peopie literate in the age
geoup of 15—35, all over the country, including in the
backward areas, by 19397. Nc¢ separate year-wise targets
have been fixed. The mair. approach towards literacy is
through volunteer—based Total Literacy Compaigns, taken
up on the basis of projects, prepared by the districts,
irespective of the level of their literacy. The Total Liieracy
Campaigns are implemented by Zilla Saksharta Samitis
which im wde representation from Voluntary Agencies.
Where the Total Literacy Campaigns have not been taken
up as yet, Voluntary Agencies are supported for taken up
literacy work in small pockets. During the current year, an
amount of Rs. 136.01 crores has been released 10 the Zilla
Saksharta Samitis and voluntary agencies.

[Transiation]

SHRI RAM TAHAL CHOUDHARY: Mr. Speaker Sir, |
wanted to know the target fixed for eradicating illiteracy but
no reply to it has been given. As per the census of 1981,
52 percent of the country's population was illiterate and at
some places, 70 per cent people were illiterate. My
question was as to what is the target fixed by the
Government for the year 1994-95 to which no reply has
been given. | would like to know from the Government if a
special movement is being launched to make the people
literate?
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KUMARI SELJA: To make the illiterate people literate,
we have launched a full literacy movement which is going
on throughout the country and it has been launched
keeping in view the illiterate people in our country,
specially, in the four States ie. Bihar, Uttar Pradesh,
Rajasthan and Madhya Pradesh. We are paying more
attention towards these states. In this programme, the total
literacy drive is taken up at the district level. It is obvious
that the educationally backward districts are taken up in it.

SHRI RAM TAHAL CHOUDHARY: Mr. Speaker Sir,
the hon. Minister has just now told about Bihar and | come
from Santhal-Pargana area of Bihar. There the voluntary
organisations are working for literacy. | have information
with me that there is no one to supervise these
programmes and no one knows whether the money
granted by the Government is utilised properly or is
misused or the people are made literate on paper only.
Therefore, | would like to submit that the representatives of
the people should aiso be involved in programmes such for
consultation. Only then the work can be accomplished,
otherwise the money is going waste. Where the chiidren
want to study, there are no schools and where there are
schools, there are no teachers. If such things continue,
everything will be done merely on paper. | would like to
know from the Govarnment as tc whether it propose to set
up a committee to enquire into the proper utilisation of
these funds?

KUMAR! SELJA: This screening goes on continuously
and the monitoiing is being done at every level. The
National wileracy Mission and the District Literacy Mission
ars formed for this purpose. Besides, there is a committee
at bleck ievel and al vidage level aiso, which monitor it
continuously. There are representatives in it and the
District Collector is its Chairman. This society is properly
registered, looks afler the whoie work, and it includes
representatives irom each section.

SHRi RAM TAHAL CHOUDHARY: The actual position
is that there is no block level committee and the B.D.O.
also does not know where this organisation is running.

KUMAR! SELJA: This organisation is working in the
district where the Total Literacy Campaign is going on.

SHR! MOHAN RAWALE: Mr. Speaker Sir the
Government has done a good work by making
arrangement for frez education for the women but poverty
affects all equally. Thersfore, would the Government make
arrangement for free education for boys also?

KUMARI SELJA: The Government has made
arrangement for free education upto 8th class for all the
children ir the country.

[English]

DR. B.G. JAWALI: Mr. Speaker Sir, | think there is a
little confusion in the repiy given here. At one point in the
beginning, it is stated that the Naitonal Literacy Mission
has been mandated tc make about 10C million people
literate in the age group of 15—35 by 1997. It is also
stated thal no separate year-wise targets have been fixed

*
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and at the end it is mentioned that during the current year
an amount of Rs. 136.01 crore has been released to the
Zilla Saksharta Samitis and voluntary agencies. | would like
to know what is the basis on which this amount has been
released, if there is no year-wise target.

We have been reading in the newspapers about so
many districts where the fund allocated for this purpose
has been misutilised and that more number of teaching
aids have been purchased than the number identified. So,
such being the case, there has to be an annual target as
well as an evaluation of that target and there must be a
monitoring agency, then only the next year target ought to
have been taken.

MR. SPEAKER: Please come to the question.
DR. B.G. JAWALI: This is the question itself.

MR. SPEAKER: This cannot be the question, this is a
statement.

DR. B.G. JAWALLI: | would like to know whether the
Government is proposing to have an annual target, its
evaluation and a monitoring agency.

[Transiation]

KUMARI SELJA: The money released for the
voluntary agencies is sanctioned by the District Literacy
Committee on the basis of the project and no year-wise
target is fixed. Our target is to make 10 crore people
literate by the end of the year 1997. In this way, our total
literacy programme will continue regulariy.

SHRI SATYA DEO SINGH: Mr. Speaker, Sir, iliiteracy
and poverty are inter-connected. The one who is poor does
not want to be literate. He does not have the opportunity.
Does the hon. Minister have any action plan so that the
Tota! Literacy Comapign rnay not suffer like the adult
education programme and the non-formal education
scheme. Likewisa, will a separate arrangement in the total
target be made for the districts of Eastern Uttar Pradesh
where there is large scale poverty and illiteracy?

KUMARI SELJA: This scheme is not implemented
separately in a particular area but it is being implemented
throughout the country. | agree with the flaws you have
mentioned just now in the adult education system. That is
why, we have formulated the Total Literacy Campaign
Mode. It is not that this is a Government project and all
efforts will have to be made by the Govemment. It needs
large scale voluntary efforts and it is a sort of a voluntary
programme.

An environment is created in the district where it is
launched. It is not so that we withdraw it from a particular
district and sanction it somewhere sise. This demand
should come from the districts. If the people have worked
there and if there is some committee to recommend the
Tota: Literacy Campaign, only then we sanction it.

SHRI SATYA PAL SINGH YADAV: The hon. President
in his Address has said that 100 districts will be taken up
for this scheme. The funds have aiso been allotted in this
Budget for this purpose. | would, therefore, like to know
from the hon. Minister as to how this money is being
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utilised to remove illiteracy. Is the cooperation of the
representatives of the people being sought and if, not will
you seek their co-operation.

KUMARI SELJA: As far as the apex body of the
literacy mission is concerned, there are representatives
from all the national level political parties in it.

SHRI MOHAN SINGH: The hon. Minister in her reply
has informed that 10 crore people, who are in the age
group of 1535 years will be made literate by the year
1997. As per my knowledge, at present, there are 45 crore
illiterates in this country and this number will increase by
10 crore more by 1997. As sum of Rs. 136 crore is to be
spent on making them literate, but they are merely taught
to put their signature and, are sent back. After one year, all
of them again become illiterate and on account of it, we
cannot achieve our target. Does the hon. Minister think in
terms of providing compulsory and free education to every
child upto the age of 14 years, as is the intention of the
Constitution of our country.

KUMARI SELJA: Free education upto the age of 14
years is being given in Government schools. The economic
and social conditions in our country are different.
Therefore, we have not been able to make it compulsory.
All the hon. Members know that the ground realities are
different and that is why this problem is before us. As far
as the question of teaching them to put their signature only
is concemed, | would like to submit that they are taught
three primers. After that the minimum level of leaming is
also tested. They are not left there only. After that the post
literacy campaign continues for two years so that whatever
is taught does not go waste.

SHRI PRABHU DAYAL KATHERIA: Mr. Speaker, Sir, |
would like to submit that after independence our policy was
that everyone has the fundamental right to education.
Crores of rupees have been spent till date on literacy.
About Uttar Pradesh, | may inform that Primary School
teachers have been involved with the programme there
and they are taking up this task. In the primary schools,
which are in tribal areas, nothing has so far been done. |
would therefore, like to know from the hon. Minister if the
Central Government would do something for these fribal
areas?

KUMARI SELJA: The primary schools come under
State Governments although we provide assistance to
them from the Centre. There is a separate programme for
Primary Education in Uttar Pradesh. So, all these things go
side by side.

12.00 hrs
[English]

SHRI ANIL BASU: Sir, from my experience, | can tell
that the role of the Ministry and the National Literacy
Mission to eradicate illiteracy in our country is laudable. My
district has been declared as a fully literate district in the
very recent days. From my experience, we see that in the
post-literacy campaign, the main problem is with the books
which are required to upiift the level of the literacy. The
books should be available in the mother tongue and our
information is that at the National Literacy Mission the
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types of books which are required for the post-literacy
drive, are not availabie in different Indian languages. |
would like to know whether the Ministry has taken any step
so that the post-literacy campaign which is going on, is not
hampered for paucity of books in different Indian
languages.

[Translation]

KUMAR! SELJA: We have already paid attention
towards what has been said by the hon. Member. There is
the State Resource Centre for it. We do not supply books
from here. Our purpose is to decentralise the scheme. We
want that the State Governments should get the books
printed in Children's mother tongue. Therefore they supply
books as it suits them.

WRITTEN ANSWERS TO QUESTION
[English]

Production of Sugarcane

*105. SHR! V. KRISHNA RAO:
SHRI K.G. SHIVAPPA:

Will the Minister of AGRICULTURE be pleased to
state:

(a) whether the production of sugarcane has
increased considerably this year as compared to the last
year;

(b) if so, the details thereof;

(c) whether there is an increase in the per hectare

yield of sugarcane in the recent times as compared to the
last two years;

(d) if so, the details thereof; and

(e) the details of per hectare yield of sugarcane in
each State at present?

THE MINISTER OF AGRICULTURE (SHRI BALRAM
JAKHAR): (a) Yes, Sir.

(b) The production of sugarcane during current year
i.e. 1994-95 is presently assessed at 245 million tonnes as
compared to 227 miilion tonnes during 1993-94.

(c) and (d) The yield per hectare for sugarcane during
1994-95 is presently estimated to be 666 quintal as against
671 quintals in 1993-94 and 638 quintals in 1992-93.

(e) The per hectare yield of sugarcane in each of the
major producing States during 1993-94 (Final) and 1994-95
(Provisional) is shown in enclosed statement.

STATEMENT

Yield Rate (kg./ha) under sugarcane crop in major states
during 1993-94 & 1994-95

State 1993-94 1894-95(Provisional)
Andhra Pradesh , 77315 67158
Assam 38377 41687
Bihar 36680 21847

Gujarat 79689 85040
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State 1993-94 1994-95(Provisional)
Haryana 57630 63830
Karnataka 85416 90140
Kerala 799882 75000
Madhya Pradesh 35421 34500
Maharashtra 81056 77083
Orissa 58284 76000
Punjab 61169 60440
Rajasthan 49515 42105
Tamil Nadu 105367 118400
Uttar Pradesh 59101 60879
West Bengal 57806 120000
ALL INDIA 67062 66597

Basic Education

“106. SHRI JAGAT VIR SINGH DRONA: Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state:

(a) whether the syllabus for basic education is
different in Govemment and non-Government schools;

(b) if so, the reasons therefore;

(c) whether the salary of teachers and education
fees in these schools are also not uniform; and

(d) if so, the steps proposed to be taken to bring a
uniform pattern in this regard?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHR! MADHAVRAQ SCINDIA): (a) and
(b) All over the Country recognised Elementary Schools
are affiliated either to a State Govemment/Board, or to
the Central Board of Secondary Education or to the
Indian Council of School Education. Whether private or
public they foliow the syllabus laid down by the affiliating
body. All Syilabi in the country broadly conform to the
National Curricular Frame work laid down by the NCERT
in 1988 in pursuance of the National Policy on
Education, 1986.

(¢) and (d) Elementary Education is free in all
Govemment and Government aided schools. Teacher
salaries vary from state to state; they depend upon the
financial capability of the State Government concemed.

(Translation)

Foodgrains

“107. SHRI MANJAY LAL: Will the Minister of FOOD
be pleased to state:

(a) whether the country is self-reliant in production of
food;

(b) if so, the details thereof;
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(c) the names of the countries and quantity of
foodgrains imported and exported during the last two
years, year-wise separately; and

(d) the steps taken or being taken by the
Government to provide sufficient facilities/new techniques
to increase the production of foodgrains?

THE MINISTER OF FOOD (SHRI AJIT SINGH): (a)
and (b) The country has attained self-sufficlency in
foodgrains production and a reasonable demand supply
balance is maintained under normmal rain-fall years.
However, during the year when there are drought
conditions and /or excessive rainfall causing decline in
the production of foodgrains, the country resorts to
import of foodgrains from abroad in the larger interest of
Food Management. The production of foodgrains has
been increasing continuously as would be seen from the
production figures of foodgrains for the past few years.

Fig. in Million Tonnes

1959-60 76.77
1969-70 99.50
1979-80 109.70
1981-82 133.30
1983-84 152.37
1992-93 180.01
1993-94 182.12
1994-95 185.0 Estimated).

Total stock of foodgrains in the Central Pool as on
1.1.95 was 30.30 million tonnes.

(c) The import and export of foodgrains (wheat and
rice) on Government Accounts for the last two years may
be seen as given below:

Year Country Commodity Qty. (Metric
Tonnes)
EXPORT (WHEAT & RICE)
1992-93 Nepal Wheat 10,714
Rice 12,969
Cuba Rice 10,068
USSR Rice 3,000
1993-94 Nepal Rice 40,000
IMPORT (WHEAT & RICE)
1992-83 Vietnam Rice 86,000
Australia Wheat . 8,74,000
Canade Wheat 10,27,000
USA Wheat 8,88,000
1993-94 Australia Wheat 1,768,000
USA Wheat 3.00,000
Vietnam Rice 58,000
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So far as the import and export of private trade is
concerned, the information is given in enclosed statement

{d) The following strategies have been workedout to
improve the productivity of crops in different states:

(i) Promoting Cropping system approach as against
individual crop approach.

(i) Encouraging varietal replacement and propagation
of newer location specific High Yielding varieties
with biotic and abiotic resistance.

(i) Propagation of improved crop production
technologies through organisation of field
demonstrations on farmer’s holdings and training
of farmers and farm labourers including women.

(iv) Encouraging the use of organic manures.
(v) Encouraging the use of soil ameliorants.

(vi) Adoption of
Approach.

Integrated Pest Management

(vii) Promoting a sense of competition among farmers
for maximisation of Cereal productivity.

STATEMENT
Import and Export of Foodgrains
Latest Trade Statistics in Respect of Rice

IMPORTS Qtl. in MTS.
Value: Rs. Crore.
Year Quantity Value Unit Value
Q)] ) @ (4)

1980-91 66,038 39.18 5933
1991-92 12,117 10.94 9032
1992-93 102,379 73.32 7162
1993-94 75,524 55.26 7316
1994-95 3,199 427 —
{(Apri-October)

Source: D.G.C.I. & S., Caicutta. Main Sources of Improts:
Germany, USA, Vietnam.

EXPORTS
Qty. in MTs.
Basmati Value in US $§ Million
Unit Value in US §

8] 2) (3) (4)
1991-92 266528 202.5 758.7
1992-83 324790 276.44 851.13
1993-94 536534 328.69 312.62
1994-985 297821 — —
(Aprii-October)
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Non-Basmati Qty. in MTs.
Value in US $ Million
Unit Value in US $
1989-90 26705 9.83 368.09
1990-91 313720 104.68 333.67
1991-92 411935 104.01 252.49
1992-93 255619 60.41 236.33
1993-94 268908 79.43 295.38
1994-95 49094
(April-October)

Source: D.G.C.l. & S. Main Destination of Exports: Kuwait,
Saudi Arabia, UK, UAE, USA, France, Canada,
Oman.

Latest Trade Statistics in Respect of Wheat

IMPORTS Qty. in MTs.

Value: In Rs. lakhs
Year Quantity Value
1992-93 1363695 71006.91
1993-94 230587 12080.76
1994-95 1113 99.84

Source: D.G.C.I & E., Calcutta. Main countries: Australia, Canada,
USA

EXPORTS (in ‘000 tonnes)
Year Quantity Value
1992-93 36.75 1020.98
1993-94 0.591 27.11
1994-95 17.058 1090.98
(April-October)

Source: D.G.C.). & S., Calcutta. Main Destinations: Cuba,
Malayaisa, Nepal, Srilanka.

Statement showing Import and Export of Pulses for the last

Three Years

IMPORT Qty. in tonnes

Value in Rs. Crores
Year Quantity Value
1990-91 1273433 481.17
1991-92 310604 254.24
1992-93 578799 325.98
1993-94 627284 567.36
1994-95 311118 311.78

(April-October, 94 (p)

Main Sources of Imports: Australia, Canada, iran, Mayanmar,
Turkey, Syria, Thailand, UK.
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EXPORTS Qty. in tonnes Value in Rs. Crores
1980-91 15485 18.37
1991-92 25859 39.13
1892-93 37420 5474
1983-94 42880 73.73
1994-95 22745 40.09

(April to October, 94) (p)

Source: D.G.C.I. & S., Calkutta. (P) - Provisional. Main
Destinations of Exports: Canada, Kuwait, Saudi Arabia, Srilanka,
UAE, UK.

[English]
Restructuring of Rallway Management

*108. SHRI R. SURENDER REDDY: Wil the Minister
of RAILWAYS be pleased to state:-

(a) whether the high-powered panel constituted to look
into the implementation of the recommendations of the
Prakash Tandon Committee on the restructuring of the
Railway management has since submitted its
recommendations;

(b) if so, the main features thereof,
(c the reaction of the Government thereto; and

(d) the time by which, the recommendations are likely
to be implemented?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) The Committee constituted to look into the
implementation of the recommendations of the Prakash
Tandon Committee on the restructuring of the Railway
management has submitted Part-l of its report. The final
report is awaited.

(b) The Committee, prima facie, has not found it
feasible to have a unified recruitment to the eight
organised services from a single examination.

(c) and (d) This Ministry is awaiting the final report of
the Committee.

[Translation)
Tralning Centres for Farmers

“109. SHRI SURENDRA PAL PATHAK: Wil the
Minister of AGRICULTURE be pleased to state:

(a) whether the Government propose to set up training
centres for proper utilisation and maintenance of latest
agricultural equipment in each State:

(b) if so, the details thereof;

(c) if not, the reasons therefor;
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{d) the details of assistance/facilities provided to State
Government for this prupose during each of the last three
years; and

(e) the other facilities proposed to be provided for
imparting training to young farmers in this regard?

THE MINISTER OF AGRICULTURE (SHRI BALRAM
JAKHARY): (a) and (b) No. Sir. There is no such proposal
under consideration of the Govemment.

(c) Government have aiready set up four regional
Famm Machinery Training and Testing Institutes (FMT&TIs)
at Budni (M.P.), Hissar (Haryana), Garadinne (Andhra
Pradesh) and Biswanath Chariali (Assam). Two more
Institutes to be set up in Rajasthan and Tamil Nadu have
been sanctioned in the 8th Plan. In addition, Agricultural
Engineering Departments of five State Agricultural
Universities viz. Kerala Agricultural University, Trichur
(Kerala): Narendra Dev University of Agricuiture and
Technclogy, Faizabad (U.P.); Orissa University of
Agriculture and Technology, Bhubaneswar (Orissa); Punjab
Agricultural University, Ludiana (Punjab) and Punjab Rao
Krishi Vidhya Peeth, Akola (Maharashtra) have also been
assisted for strengthening their infrastructures for imparting
training on agricultural machinery.

(d) A sum of Rs. 249.95 lakh has been released to the
State Govemment for strengthening of Agricultural
Engineering Departments of the State Agricultural
Universities during 1993-94 and 1994-95, as per details
given below:

(Rs. in lakh)

Si. No. State Funds released during
1993-94 1994-95

1. Punjab 2.00 48.00
2. Maharashtra 2.00 48.00
3. Kerala 2.00 48.00
4. Orissa 2.00 48.00
5. Uttar Pradesh 1.95 48.00
Total: 9.95 240.00

(e) There is no other proposal under consideration at
present in this regard.

[English}
Fare and Freight Structure

*110. SHRI SANAT KUMAR MANDAL: Wil the
Minister of RAILWAYS be pleased to state:

(a) whether the Railways are working on a plan to link
cost and services in the fare and freight structure to settle
the issue of cross-subsidisation;
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(b) if so, the rationale behind this plan; and

(c) the extent to which it is likely to improve the
Railway finances so far as the use of the Railways as
transport infrastructure is concerned?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) No Sir,

(b) and (c) Do not arise.
[Translation]
Consumer Courts

*111. DR. MAHADEEPAK SINGH SHAKYA:
SHRI JAGMEET SINGH BRAR:

Will the Minister of CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to
state:

(a) whether the Indian Institute of Public Administration
has recently made some suggestions regarding
improvements in consumer courts;

(b) if so, the details thereof,
(c) the reaction of the Government thereto,

(d) the time by which the same is likely to be
implemented; and

{e) if not, the reasons, therefor?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH): (a) to (e) Yes, Sir. The Indian Institute to Public
Administration were sponsored by the Ministry of Civil
Supplies, Consumer Affairs and Public Distribution to
undertake a survey of the effectiveness of the
implementation of the Consumer Protection Act, 1986.
They have made some suggestions in their survey report
to improve the functioning of the consumer courts. Such
suggestions include adoption of uniform policy on staffing
pattern in the District Fora and State Commission; suitable
accommodation with necessary infrastructure for the state
Commissions/District Fora; authorisation of President of
the District Fora as Drawing and Disbursing Authority; to
bring the expenditure of consumer courts under plan grant,
etc.

Under the Consumer Protection Act, 1986 and the
rules framed thereunder, the responsibility for providing
adequate staff and infrastructure lies with the State
Govemments. Central Govemment has also been
requesting the State Govemments and Union Territories
from time to time to effectively monitor working of the
Consumer Courts to ensure their smooth functioning. The
recommendations in this Report are also commended to
the State/UTs. An one-time plan assistance in thjs regard
is also provided to the States/UTs.
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Pending Development Projects

*112. SHRI RATILAL VERMA:
SHR! HARIKEWAL PRASAD:

Will the Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) the development projects cleared and rejected by
the Government from environmental and forestry angles
during 1993-94 and 1994-95, State-wise;

_ (b) the names of the development projects, including
the Projects cleared by the World Bank, still lying pending
with the Government for environment and forest approval
as on date, State-wise;

{c) since when these projects are lying pending and
the reasons therefor; and

(d) the steps taken by the Govemment to clear these
projects early?

THE MINISTER OF STATE THE MINISTRY OF
ENVIRONMENT & FORESTS (SHRI KAMAL NATH): (a) to
(c) In. 1993-94 219 projects were cleared from the
environment and forestry angles and 38 were rejected. In
1994-95, till now, 172 projects have been cleared and 59
have been rejected. Details of cleared, rejected and of
pending projects are given in Statements I, Il and Il
enclosed.

(d) As and when a proposal is received with full
material details, expeditious action is taken to decide the
proposal.

STATEMENT-I

Si. No. Name of the Project

A. Project for Environment Clearance
AA. 1993-94
Andhra Pradesh

1. Rayalseema TPS Stage |l (2 x 210 MW)

2. Ramagundam TPS Stage-ll (2x250 MW)

3. Kothagundam TPS Stage V (2x250MW)

4. Vemagiri Gas based power project

5. Godavari Gas based power project (200 MW)

6. Submerged ARC Furmmace + CPP — Spong
Iron India Ltd.

7. Petroleum Products Pipeline from Vizag to
Vijayawada, HPCL.

8. Visakhapatnam Steel Plant
Visakhapatnam Steel Plant

10. Singareni Collieries Co. Ltd.

1. Srisailam Left Bank Canal Project
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Sl. No. Name of the Project Sl. No. Name of the Project
Andaman & Nicobar 35. Kudremukh Iron Ore Co. Ltd. 1l Block,
12. Establishment of Lighted Beacon at Interview Koramangalu, Bangalore.
Istand Kerala
13. Construction of Fishing Gear Section 36. Construction of Naval Academy, Ezhimala
14. Construction of Lighted Beacon at Wilson 37. Deepening of Channels leading to Cochin Oil
Island Terminal at Cochin Port in Kerala
15. Construction of two No. Type-l Staff Quarters 38. Phenol Plant of Hindustan Organic Chemical
at Satellite Earth Station Campus, Car Nicobar, Ltd.
A & N lslands. Lakshad
16. Kalpong Hydro Electric Project eep
Bih 39. Proposal for conducting controlled.under water
ar blasting at the entrance to Kadmath Island of
17. Central Coalfields Ltd. Hindegir Opencast Lakshadeep-Environmental clearance
18. Central Coalﬁelds Ltd. Kathara Maharashtra
R -
(Reorganisation) Opencast 40. Construction of Drama Opera Theatre by
19. Central Coalfields Ltd. Kedia Washery National Centre for the performing Arts at
20. Central Coalfields Ltd. K.D. Hesalong Bombay.
Opencast 41, Construction of an Approach/Bridge Service
21. Central Coalfields Lid. Piparwas Opencast & Berth at Jawaharlal Nehru Port Trust
Washery 42. Hovercraft Ferry Service on Cross routes, of
22. Central Coalfields Ltd. Saunda ‘D' Opencast & Bombay from Jamshedji Bunder, Bombay.
Underground 43. Installation of Vessel Traffic Management
Delhl System (VTMS) at Bombay Port Trust
23. Construction of Island Container Depot at 44. Beach Resort Project of Krishnali at
Tughlakabad Bhanderpule, Ganapatipule, District Ratnagiri,
Gujarat Maharashtra
24, Nitro-phosphate Fertilizers Plant at Hazira of 45, Hotel Project at Bandra Land's end, Bombay.
KRIBHCO 46. Construction of a ramp and platform for
25. Polyster Filament Yarn Plant at Naldhari of hovercraft service at Gateway of India,
Petrofils Cooperative Ltd. Bombay.
26. Ukai-Kakrapara Modemisation Project 47. Construction of a Telephone Exchange
27. Providing hydroplus fuse gates on wanakbori Building at Cuffee Parade, Bombay
weir. 48, Construction of School Building at Cuffes
Goa Parade Bombay under CRZ Notification.
28. Proposed Ship Repair Yard within Mormugo 49, Manikgarh Cement’ Captive Power Plant (2 x §
Port Trust Premises, Goa. MW)
Himachal Pradesh 50. Dabhol Power Project (2000 MW)
29. Baspa Hydro-Electric Project Stage-il 51. Modernisation of Bombay Mint.
Jammu & Kashmir 52. Expansion of Hindustan Organic Chemicals
30. Foodgrain Godown at Kargil Rasayani.
Karnataka 53. 4 Million Tonne Steel Plant at Wardha by M/s
31. Port Facilties for Handiing Crude P.O.L. Lioyd Steel Plant.
products at New Mangalore Port 54. Upper Wardha Project )
32. Integrated Steel Plant induding CPP at 55. Karwa project
:jngalom by JPESCO 56. Arunavathi lrigation Project.
. s. P. bakar, Road, Hospet, Bellary. - .
: Shri KAbu 'Da“:‘ ral' ! BelGary 57. Punand Irrigation Project
. i Kumaraswam ine Exports, Guru
y 58. Waeastem Coalfields Ltd.

Krupa Nilaya, Nehru Colony, Bellary.
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SI. No.

Name of the Projéct

Sl. No. Name of the Project

Madhya Pradesh

59. MPSEB Power Project Near Gwalior (817 MW)

60. Oxygen Project at Bhilai Steel Plant, SAIL

61. Expansion of Gas based fertilizer plant at
Vijapur by National Fertilizers

62. Central India Refinery at Bina by BPCL

63. Sinter Plant-ill, CPP-ll, Billet Bioom Casters-
Bhilai Steel Plant.

64. Maheswar hydro-electric project

65. Bargi Diversion project

66. Omkareswar project

67. South Eastern Coalfields Ltd.

68. South Eastern Coalfields Ltd.

69. South Eastern Coalfields Ltd.

70. Bharat Aluminium Co. Ltd.

71. National Mineral Development Corporation

72. South Eastern Coalfields Ltd.

73. Western Coalfields Ltd.

74. Northern Coalfields Ltd.

Pondicherry

75. Construction of Fish Drying platform and
auction hall at Kanagachettikukam,
Pondicherry.

Rajasthan

76. Expansion of Caustic Soda Unit by Modi
Alkalies and Chemicals Ltd., Alwar.

77. Pyrites Phosphates & Chemical Ltd.

Tamil Nadu

78. Construction of Multi-purpose Cargo Berth No.
7 at Tuticorin Port Trust

79. East Coast Road Linking Calcutta to Kanya-
kumari.

80. Madras Fishing Harbour-Stage |l

81. Expansion of Compound Fertilizers by EID
Parry Ennore.

Uttar Pradesh

82. Bewer Feeder Canal Project,

West Bengal

83. Dishergarh Power Supply Co.’s Project at
Chinakuri, West Bengal

84." Modemisation of Calcutta, Mint.

85. Purlia Pumped Storage Scheme

86.

Eastern Coalfield Ltd.

Others including Inter State

87. Konkan Railway Project (Inter-State project-
Maharashtra, Goa and Karnataka).

88. S-1 Sand Gas Field Complex in Western
Oftshore of ONGC

89. South Heera Phase-Il project of ONGC

90. MDAJ Hook-up to Karnal Bhatinda.

AB. 1994-95

Andhra Pradesh

1. Seawater Magnesia Project at Chippada in
Visakhapatnam.

2. Obulapuram Iron Ore Mine

3. Jurala multipurpose project

Assam

4. Konuwarpur Drainage Development Scheme

Andaman & Nicobar Islands

5. Construction of Lighted Beacon at South
Sentinel Island.

6. Extension of runway at Port Blair.

7. Andaman lIsland, Andaman & Nicobar (4 x §
MW)

8. Long lIsland, Andaman & Nicobar (3 x 128
MW)

8. Augmentation of water supply to Port-Blair
muncipal town

Bihar

10. Bokaro ‘B" TPS (3 x 210 MW)

11, TISCO's Captive Power Plant (67.5 MWj)

12 The Tata lron & Steel Co. Ltd

13. Central Coalfields Ltd.

14. Expansion-cum-Modernisation of M/s Usha
Martin Ltd., at Jamshedpur

15. Modernisation cum expansion of Aluminium
Plant from 1,70,000 to 2,10,000 TPA at
Singaurli

Daman & Diu

16. Resort-cum-Amusement Park Complex
(Wonderworld Resort) at Dholar, Moti Daman,
Daman.

Goa

17. Construction of Tourist Cottages at Varca by
M/s Pioneer Developers

Gujarat

18. GEV's Project at Wanakboni TPS 5th Unit 210
MW

19. GEB’s Project at Gandhinagar TPS 5th Unit
210 MW
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Sl No. Name of the Project Sl. No. Name of the Project
20. Expansion of Hazira Shore Terminal-ONGC 46. 6.0 MMTPA Grass Root Refinery at Deoghar of
21. LPG Recovery Plant at Vaghodia, GAIL HPCL
22 Insitu Combustion at Balol of ONGC 47. Expansion-cum-Modernisation of Chlor-Alkali
) ) ) Project of M/s National Rayon Corporation Ltd.
23. Insitu Combustion at Santhal of ONGC .
] . 48. Malamine plant of RCF Thal
24. Expansion of Gambuja Cement Plant ) )
(1 Milion Tonne) of Gujarat Ambuja Cement 49. Asbestos Rooffing Sheets and Accessories of
Ltd., M/s Etemit Everest
25, Karjan Reservoir Project 50. 6 MMTPA grassroot refinery at West Coast of
HPCL Oman QOil Co.
Haryana 51 West Coalfield: Ltd Wirur/Chincholi
26. Gadgil College at Sohna, Distt. Gurgaon Pro- ) U::e?;oundoa elas ' rur7Lhinchol
posal of Western India Centre for Education ) ]
26A. Haryana Water resources consolidation Project 52. Bhadravati TPS (Site clearance) (2x500 MW)
Karnataka 53. Ports and Harbour project at Dabhol,
Maharashtra of M/s Dabhol Power Company,
27. 2x120 MW TPD at Tornagallu by Jindal Bombay
T::‘:Lte” u:c?;eirn d%(;t Lid as an Integrated 54, Beach Resort Project at Kashid Village Janjira
proposa i - Hurud Taluka, Raigad Distt. Maharashtra
28. ::T:;:?:daofoffd:gr:acriluna Fertilizers Complex 55 Bombay Sewage Disposal Project
29. Sarapadi HEP 56. Land reclamation Fsere Basin by D.P.T.
Kerala 57. Replacement of seven submarine pipelines by
Kasarkode DG { KSEH 60 MW the Bombay Port Trust (Maharashtra)
30. t
asarkode set o 58. Construction of Panvel Bypass on NH-4 in
31. 120 MW DG power plant at Kozhikode Maharashtra under BOT Scheme
32. 200 TPD-Delinking Plant at Enhancement of Environmental clearance regarding
the Mill to 1,00,000 TPA of M/s Hindustan 59, Environmental clearance for captive Jetty for
Newsprint Ltd. spong iron project in Tashel pen, Raigad by
Madhya Pradesh M/s Nippon Denro Ispat Ltd (Maharashtra)
33. Grasim 40 MW Power Plant at Nagda Orissa
34, Orissa Cement Limited 60. Duburi TPS (2x250 MW)
35. Western Coalfields Ltd, Urdhan Opencast 61. National Aluminium Co. Ltd.
36. Western  Coalfields  Ltd.,  Chattarpur-ll 62 Tata Iron and Steel Co. Ltd.
Underground 63. Indian Metal & Ferro Alloys Ltd.
37. Western Coalfields Ltd.,, Thesgora Mathani 64 Instaliation of New Cold Rolling Mil &
Underground Modernisation of Aluminium Smelter at Korba
38. South Eastern” Coalfields Ltd., Girijapur Mining of Balco
39. South Eastern Coalfields Ltd., Chirmin 65. Tata Iron and Steei Co Ltd.
Opencast 66. Bisra Stone Lime Co. Ltd
40. South Eastern Coalfieids Ltd., Churcha (West) 67. M/s Maitri Shukla
41. South Eastern Coalfields Ltd., Singhali 68. Mahanadi Coalfields Ltd
Underground
i . Pondicherry
42. Portland Cement Manufacturing Unit of Jay i )
Pee Bela (P) Ltd., Rewa. 69. Construction of Community Hall at Nallavadu
] Pondicherry-clearance under CRZ Notification
43. Expansion of Kymore Cement Works 70 Envi @l o f . ]
) . nvironmental clearance for sefting up of a
44, Cer}lral India Refinery of M/s Bharat Omna Shrimp Hatchery at Poomanguppam Village in
Refinery Ltd. Pondicherry by M/s Sylva Aqua India Pwvt. Lid.
Maharashtra 7. LPG Strogate & Botteling Unit of Southem LPG
45, Bombay-Manmad Pipeline Project of BPCL Ltd.
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Sl. No. Name of the Project S!. No. Name of the Project
Rajasthan 3. Div. FO Forest Land for DBM-40 Teegalvant
72. Dholpur TPS (3x120) Distribut
73. Hindustan Copper Ltd Assam
74. Rajasthan State Development Corporation Ltd. 4. 400 KV/D/C Ronganadi-Balipara T/L
Sikkim 5. 400 K.V. tr. line, from Kathalguri to Kathiatoli
75. Construction of STOL Airfield at Burtuk near 6. 200 KV Tr. line Kathiatoli to Dimapur by
Gangtok, Sikkim NEEPCO
Tamil Nadu Bihar ,
76. Submarine pipeline system for imported 7. Tenughat thermal power project
Amfponia at Ennore Coast—M/s. E.I.D. Parry 8. Rajmahal coal project of CCL Ltd.
(india) Ltd. 9. Construction Lalpania-Bargaon Choragama-
77. Rgplacement gf RCC Jetty with Block Work Jageshar Bargao
Pier at Ex.tensmn port by Tuticorin Port Trust 10. URIMARI O’C Mining pu of M/s CCF Ltd
78. Zolyster Fllament Yam Plant 11. Parej East O/c Coal Project of CCL
79. opper Smelter and Lube Oil Refinery Projects "
at Ws Sterite Industries (India) Lid. 12 400 KV.r. line DIMAGPUR to Jameshedpur
79A. Zero Unit of Neyvali Lignite Corporation (250 ' Picking of Floats, Pebbles, Boulders in F/O
MW) Ramesh P
Uttar Pradesh 14. Picking Floats, Pebbles, Boulders by Ramesh
Prasad V
80. Resusagar TPS (2x67.5 MW) (Stage V) Goa
81. Expansion in throughtput capacity of Mathura .
Refinery from 7.5 MTPA by 10C. 15. Chapoli MLP
82. Matching Secondary Processing Facilities Gujarat
(OHCU, Hydrogen Unit, SRU, etc.) at Lalkau, 16. Bhadar lrrigation Scheme
Nainital 17. Miyagam Narmada main canal at Dabhoi
83. g::\t;:alry Paper and Pulp Mills at Lalkau, 18. Goma MIS for sumbergence
) ) 19. Ren of M/s in F/O Gujarat Mineral
84. Eastemm Ganga Canal Project (revised) Development Corporation y
West Bengal Himachal Pradesh
85. Clearance for Airstrip proposal at Durgapur 20. 220 KV D/C Bairasulpong T/L
Steel plant, Durgapur. ) B Hydel Prol s i
86. Bakreswar reservoir scheme 2. aspa Hydel Project Stage.
T B . 22. 22 KV HT line from Larot to Dodra Kower REC
87. eesta Barrage Project scheme
8s. Subernarekha lmigation Project 23, Lease of Forest Land for Cement Corporation
Others of India
89. New Crude Oil Pipeline from Haldia to Baruni 24, 132 KV IN GIRI TO SOLAN-SIRMUR
of 10C 25. Div. of 8075 HA Forest Land for TA from
90. Viramgam-Chaksu Augmentation & Chaksu- Solan to Kuniha
Panipat of 10C Haryana
91. Development of B-121/B-119 Structure of . iect | |
ONGC in BH. 26. Sidhmuk Mohan Project for IRR
27. 4 Lanning of NH. | from KM 130 to KM 131.17
B. Projects for Forestry Clearance
BA. 1993-04 Karnataka
o 28. Mining lease of M/s Veerabhadrappa
Andhra Pradesh sangappa & comp
1. Railway line from Rayadurg to Chitradurg 29. Renewal of Iron Ore Mining

2. Railline Tract between Vicarabad-Tandur
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Sl. No. Name of the Project Sl. No. Name of the Project
30. Construction of Saravati Tail race HEP 69. 33 KV T/ from Chicholi to Mabatpur
Madhya Pradesh 70. Khodri Irrigation in Sarguja
31. Mining of iron ore by Bhilai Steel Plant 71. Approach road to Arianalla Bridge
32 Chargaon Tank Project 72. Surface rights to open new mine by WCL Ltd
33. Construction of Khamdogari Tank Maharashtra
34. Sikrore Tank Project 73. Construction of MIP Tank at Ambit
35 Construction of Taragaon tank 74. Rehabilitation of Sardar Sarovar
36 Kodoli tank project 75. Kumbhi irrigation project
37. Mujai Gondi tank project 76. Chitri medium irrigation project
38. Construction of Devaipalli tank 7. Construction of Kanari-Gawahiwadi
39. Uridgaon tank project Dhangawada Road
40. 400 KV Korba Bhilai Transmission Line 78. Jangamhatti Medium lIrmigation Project
41. Dahibraha Project in Bilaspur 79. Kasari MIP
42. Biryapur left bank canal project 80. Patgaon MIP on Vedganga river
43. Bandakpur Semar Khoh MIP 81. Jam River Irigation Project
44, 11 KV line Updele to Singhrani 82. Construction of Lower Wunna Project
45, Mining of iron ore by BSP 83. Construction of Rawalgaon MIT
46. Mining of iron ore by BSP 84. Construction of Minor Imigation at Dhanoli
47. Allapur dam. Nasik
48. Guna-Etawah broad gauga line 85. Construction of Haranber MIP
49, Beali Tank Project in Mandla 86. Laying PF Pipeline and Construction of Service
Road at PU
50. Construction of Ramnagar Tank . L . . .
87. Laying of Transmission -Line Koyna Lorikand in
51. 33 KV lime from Sheapur to Gooras Pune
52 Dulki and Kalwar mining project for BS Plant 88. Construction of wather vikhale bhadale road
53. 132 KV Ragaid Pathal Gaon 89. Construction of Vidhe minor irrigation in Thane
54 Pilpapani tank project 90. Upper Wardha project
55 Pirda tank project 91. Arunawali MIP at Village Dearuadi
56. Gorsantta tank project 92. Adan Irrigation Tank
57. Daspur tank project 93. Belora opencast mining by WCL
58. Thakur Dev Tank Project 94. Minor Irrigation Tank at Vadri
59. Bhimvatika tank MIP 95, Construction of Minor Imrigation Tank at
60. FIRING RANGE IN REWA AND SINDHI Gangapuri
DISTRICT 96. DIV. OF FOREST LAND FOR GUD. IRRG.
61. Mahua irrigation Project in Sagar District PROJ.
62. S.E.C.L. for Underground Mining Navgaon & 97. Bhokar river project
Rajendra 98. Mor river project
63. Madhar tank project Orissa
64. Construction of Paragarh tank 99, Estt. of Ordanance Factory
65. Maksudangarh Irrigation Project 100. Construction of mery-go-round Railway line at
66. 400 KV ltrasi-Dhule transmission line in Kaniha
Khandwa District 101. Mining Lease for Niranjan Patnak in Keonjhar
Palpara tank project 102, Construction of 400 KV from Taicher to

Rourkella
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SlI. No. Name of the Project Sl. No. Name of the Project
103. Construction of Potteru small Hydroelectric BB. 1994-95
Rajasthan Andhra Pradesh
104. Power line in Sangod-Jhalawar 1. Mining lease of lime stone by ACC in Mancherial
Tamil Nadu 2. Widening of N H (Nagpur-Hyderabad road)
3. Mine entries and service building to Goleti no. 1
105. Itl)\llgl A%F :gGEST FOR FIRING RANGES FOR 4. Erection of 220 KV transmission line for LR Sileru-
Bommuru
Tripura 5. Construction of Manuguru O/C-ll Phase IlI Grant
106. Establishment of 71 Bn. B.S.F. Head Quarter Mining
at Ambass 6. Conversion of MG. Railway Line to B.G.Line Bet Giddal
) 7. Telegu Ganga Prqject
107. Construction of Gas Thermal Plant 8. Investigation work in respect of Srisailam Left Bank
Cana
Uttar Pradesh . -
108. Construction Basolikhan-Chamtola G.LC. link 9 Construction of 400 KV TA. from Srisailam to
road Hyderabad
10. Kavali Water Supply scheme Musunur Major as source
108. Sagar-Chhangaon Chailchhina MR 11. Manganese Mining in Forest Block Il Forum
110. Kathpuria China Sherghat MR 12. ggr;:tmcuon of Vannavaram Branch Canal for Excav of
111, Kheti-Jateshwar MR Assam
112. Kosi-Dauleghat-Koruhhina motor road 13. Drilling Location KHE by ONGC
. - 14. 132 KV T/L BADARPUR KALARSHIP-AIZWAL
113. Construction of Baijaro motor road
Blhar
114. Tharali Ghat Mot
arali Ghat Motor road 15. Ash disposal yard of Bakaro BTPS of DVC
115. Paalethi-Sartoli motor road 16. Piperwar coal project to CCL Ltd
116. Construction Ghat-Sutol-Kannol MR 17. Construction of Piparwar Railway Siding Phase Il in
F/0 CCL
117. Salurdhunga motor road Goa
118. Field Firing Range 18. Renewal of deemed mining lease No. 7 of 1950
I 19. REN OF M/L BERAING NO. 55/1953 REG-(RAY
119. Bhouwala tilwari Jagatpur motor road ANTAC)
120. Chhatiyara-Khabara MR 20. Renewal of mining lease
121. Construction of Kirtinagar-Dangdhari motor Gujarat
road 21. Deservation or reserved forest
122. 400 KV transmission line between Lucknow to 22~ oliari Irigation Scheme
Unnao
123. 400 KV, D/C Anpara Varransi transmission line Himachal Pradesh
; . 23. Construction Rhotag Tunnel
124. Exchange of Forest Land in Hardang Village 24. 400 KV Jhakri-Abdulpur Transmission line associated
125. New BG line Rampur to New Haldwani to with N
North Easter
126. Ainchali-Jakhwam Aonlaghat motor road Karnataka
25. Renewal of mining lease of M/S H.R. Goviappa &
West Bengal Compn
127. Sh:’f‘l;ng of Khumia Forest Village Loc in UPR 26. Mining lease to Smt. K.M. Saroja in Kanchikere
Tondu 27. Renewal of Mining lease Shri Abubakar
Andaman & Nicobar Islands 28. Mining lease to M/s Kumarswamy minerals exporis
128. Est. of Stone Quarry at Chdiyatapu 29. M/S KTK Meneral & MCB for mining lime stone Doimit
30. P/L in favour of M/S Kudhermukh Iron Ore Co. Ltd
Arunachal Pradesh 31. Land for Konkam Railway Corporation
129. Alternate route to towang (Morshing-Phudung 42. Construction of Malki Dam
sector) 33. Grant of Querry Lease in Sy. No. 87 of Devkar Village
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Sl.  Name of the Project
No.

Sl.  Name of the Project
No.

Madhya Pradesh

34. 11 KV line from Harratola to sonegunda

35. Construction of Pithapur tank

36. Kumarhar tank project

37. Lawer lrrigation Project

38. Mining to red in favour AK Kandover

39. Renewal of Mining Lease to Orissa Cement Co. Ltd

40. Dudhichua Project of Northem Coal Fields Ltd.

41. 400 KV T/L from Satna to Beersinghpur

42. Construction of Guna-ITAWA NEW B.G. Railway Line

43. Chhota Jham firing range in Khargaon

44. Pathakhera expansion Project under WCL

Maharashtra

45. Construction of Kukadi Left Bank Canal

46. Construction of Kolambi tank

47. Dahigaon MIT

48. Tekepar Lift Irrigation Scheme

49. MIT at Sonapally

50. MIT in Buldhana district

51. Renewal of Mining Lease (68 Traditional Quarries)

52. Construction of Minor Irrigation Tank at Jalod

53. Construction of M.l. Tank Wakad

54, Construction of M.l. Tank at Khamkheda

55. Construction of M.l. Tank Singapur

56. Rozwa M.|. Tank

57. Diversion of Forest Land in Nasik/Dhule

58. M! Tank in Kode village

59. Construction of Dudhan Ganga Irrigation Project

60. Construction of Chinoda MIT

61. Improvement of Ringnabodi Ghat on Nagpur-Edlabad
RD

62. Punand Minor Irrigation Project

63. Construction of Branele left bank canal

64. Pimplegaon Joga Dam M.L.P.

65. Construction of Sanam Temb MI Project

66. Renewal of Mining Lease (64 Querries)

67. Aswali MIT

68. Laying of Transmission line in Dahanu to Varsova
Thane

69. Kar River Medium Irrigation Project

70. Construction of Borkhada (KD) M.i.Tank

Punjab

71. Diversion of Forest Land for Consturction of Saleran
Dam

Rajasthan

72. tA in Bhairahu Irshad Begu range for 220 kv RAPPS

73. Allotment for army cantonment

Tamil Nadu

74. 460 KV Trichy—Madurai Transmission Line

Uttar Pradesh

75. Government P.G. College, Ranikhet

76. Bageshwar-Dafot motor road

77. Asan Field Firing Range for Indian Army

78. 800 KV 8&/c Unnao-Anpara transmission line

79. Construction of Khirsu-Musagali-Damdeve! Motor Road

A. Project for Environmental clearance
AA. 19934-94

Andaman & Nicobar

1. Environmental clearance for the construction
Bihar

2. Central Coalfields Ltd.,, Pareg Washery

. Central Coalfields Lid., Gidi ‘AD Opencast
. Central Coalfields Ltd., Karma Opencast

. Central Coalfields Ltd., Tarmi Opencast

. Central Coalfields Lid., New Gidi ‘C’

. Central Coalfields Lid., Magadh Opencast
Goa

~N OO AW

8. Deeping of oil berth No. 8 ane berth No. 9, Mormugo
Port Turst, Goa

9. Double Banking Operations for Oil Tankers, Mormugo
Port Trust,

Goa

10. Construction of Multi-purpose Cargo Berths 2 Nos. in
front of Berths Nos. 3 to 6, Mormugo Port Trust, Goa

11. Construction of employees housing colony at Chicolna,
by Goa Shipyard Ltd.

Jammu & Kashmir
12. ANS Stage |l HEP
Karnataka

13. Mineral Enterprises Pvt. Ltd.
14. Bhima Flow irrigation Scheme
15. Bhima Lift Irrigation Scheme

Madhya Pradesh

16. Hindustan Copper Limited
Maharashtra

17. Chikaldara Pumped Stopage Scheme
Nagaland

18. Shillai HEP

Orissa

19. Mahanadi Coalfields Ltd., Lakhanpur

20. Mahanadi Coalfields Ltd., Bhuvaneshwari Opencast
21. Mahanadi Coalfields Lid., Hingula Opencast

22. Mahanadi Coalfields Ltd., Bharatpur Opencast (Exp)

Slikkim

23. Testa Stage Il Hydro-Electric Project
Tamil Nadu

24. Associated Cement Companies Ltd.
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Sl. No. Name of the Project

Uttar Pradesh

25. NG based Explosive Plant at Lalitpur of Bharat
Explosives Ltd.

26. Agra Barrage Project

West Bengal

27. Development of Calcutta Port Trust Land in Boat Canal
Area

28. Development of Calcutta Port Trust Land in Strand
Area

29. Eastern Coalfields Ltd.

AB 1994-95

Assam

1. Pagladio Dam Project

2. Dhikhow muitipurpose project (site cleance)
Bihar

3. Sankh HEP State—l|

Goa

4. POL Installation at Vasco, Goa of BPCL
Gujarat

5. Copper Smelter Project at Lakhimpur of Indo Gulf
(Reconsidered and clearance issued)

6. HMT Joint Venture Project for manufacture of Press
Dies, moulds

7. Argon Gas Recovery Unit at Hazira Complex of
KRIBHCO.

8. Copper Smelter Project at Lakhimpur

9. 9 million Tonne Oil Refinery at Vadiner ESSAR (Site
Approval only)

10. Kutchch Tidal Power Project

11. Dollatpura Wier Project

Harayana

12. Alumina Foundary at Maruti Udyog Ltd.
Himachal Pradesh

13. Malana Hydro-electric project
Karnataka

14. One Million Tonne Intergrated Steel Plant of JESCO.
15. Copper Smelter Project at Mangalore

16. Varahi Tailrace Hydro-electric project

17. Vijaynagar (Hospet) TPS (1x500) MW)

Kerala
18. Revised Adirappally Hydro-electric project

Maharashtra

19. Construction of Airport at Kasslkunde, Taluka Kudal,
District Sindhudurg, Maharashtra

20. Construction of Airport at Shirdi, Taluka Kopergaon,
District Ahmednagar, Maharashtra

21. Middle Vaitarna Project

Si. No. Name of the Project

Madhya Pradesh
22. Gopalpur Hydro-electric Project
Orissa

23. Additional Power generation at Hirakud B and
Chilplima-B

24. Shindol Power Project

25. Ib Valley TPS (2x250 MW)

Punjab

26. Modemisation and Extension of Badshand Canal on
left side of River Ravi

Rajasthan

27. Chittorgarh TPS (500 MW)
Tamil Nadu

28. North Madras TPS (1x500 MW)
Uttar Pradesh

29. Ganga Barrage Project

30. Revised Project at Chambal Lift Scheme
31. Tons Pump Canal Project

32. Deora Mori Hydel Scheme (site clearance)

West Bengal

33. Farakka Barrage Project
34. Gouripur TPS (2x67.5 MW)

B. Project for Forestry Clearance
BA. 1993-94

Himachal Pradesh

1. Transit Camp at Burwa and Palchan Mandli
Karnataka

2. Renewal of Lease M/s Dandeli Ferro Alloys Pvt. Ltd.
Madhya Pradesh

3. Consturction of Suiapat Reservoir Project
4. Mohrenga Project Tank

5. Construction of Ranidongri Tank

6. Bakhori Tank Project

7. Nandkho Tank Project

Maharashtra

8. Construction of M.I.T. at Nimgaon

Tripura

9. Setting up gas based Thermal Power Station

BB. 1994-95
Andhra Pradesh

1. Construction of Srisailam Left Bank Canal
Gujarat

2. Construction of Cement Plant
3. Zankhari Irrigation Project
4. Bitavaladia Imigation Scheme
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St Name of the Project sl. Name of the Project
No.
No.
Himachal Pradesh
Madhya Pradesh
5. Establishment of Amusement Park 16. Bodhghat Hydro Electric Project
Kerala 17. Construction of Chichari Irrigation Tank
18. Diversion for spiritual upliftment
6. Rehabilitation of Bonded Labours 19. Mining lease in favour of Konark Minerals Ltd.
7. Assignment of forest land for agriculture occupant 20. Doomerpali Inigation Project
8. Manufacture & export of mineral water 21. Construction of Naik Bandha Tank
(
Maharashtra Orlssa
22. Imigation
8. Construction of Palandur M.l. Tank Ralasth
10. Construction of Purada MIT ajasthan
11. Construction of MIT at Nimbala 23. Mining Lease at Balda
12. Construction of MIT at Tembhurrvedi
13. Bhendra MIP Uttar Pradesh
14. Construction of Nandpur tank at Nandpur 24. Jamrani Irrigation Project
15. Construction of PT Vill. Sukali 25. Exchange of 400 ha. of forest land
STATEMENT-Il
SI. No. Name of the Project Since pending Reasons of pendency
1 2 3 4
A. Projects for Environmental Clearance
Andhra Pradesh
1. Nava Bharat Ferro Alloys Ltd., 30 MW September, 1994 Under Process.
Captive TPS coal based at Paloncha
2. Andhra Pradesh _State Electricity Board »November, 1994  Additional information sought from the

(APSEB), 2x500 MW Simhadri TPS

3. APSEB, 1x500 MW Ramagundam Supper
TPP Stage il

4. Singareni Collieries Company Ltd. (SCCL),
Manuguru Shaft Block-1

5. SCCL, Koyagudam OCP Coal Project

6. Cement Corporation of India Ltd., Tandur
Lime-stone Mine

Manuguru OCP-IV SCCL, Manuguru OCP-IV
Srisailam Right Branch Canal Scheme

9. Sriramsagar project

10. 300 TPA Technical Grade Chloropyriphes
Unit of M/s. Dhagiradha Chemical Ltd.

November, 1994

January, 1993

November, 1994

March, 1993

March, 1993

October, 1994

October, 1994

August, 1994

proponents is awaited.

Under Process.

Cansidered by EC(M) on 7.4.93 & 23.8.94
Under Process.

Considered by EC(M) on 12/13.1.95.
Recommended linked to forestry.

Considered by EC(M) on 13.5.93 & 24.1.94.
Additional information awaited.

Recommended by EC(M) linked to forestry.

The project was discussed in the EC
meeting held on 16.11.94 and 7.3.95.
Receiving World Bank assistance.

The project was discussed in the EC
meeting held on 19.1.95 & 7.3.95. Receiving
Worid Bank, assistance.

Discussed in the EC meeting on 30.1.95
Committed recommended the project for
environmental clearance.
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1 2 3 4

11, Expansion of Visakh Refineiy Capacity of December, 1994 Discussed in the EAC meeting on 30.1.95.

HPCL. Additional information sought. Site visit also
proposed.
12. Modenrnisation-cum-Expansion of Godavari December, 1994  Under Process.
Fertilizers Ltd.

13. Widening to 4 lanes & July, 1994 July, 1994 Additional information is awaited.
strengthening of existing payment from
Chillaka-Luripet to Vijayawada (km. 355/000
to km. 434/150) of Madras Vijayawada sector
of NH-5 in Andhra Pradesh.

Assam

14. Integrated Imrigation Scheme for Kallong River March, 1995 Received recently and is being examined.
Basin.

Bihar

15. Amjhore Mining Project March, 1989 Revised EMP considered in December, 1993.
Recommended for clearance. Linked to
forestry aspects.

16. North Urimiri OCP February, 1993 Considered by EC on 25.6.93 & 21.1.94.
Recommended for clearance linked to
forestry.

17. Ray Bachra Underground Project. February, 1993 The projects considered by EC on 15.4.94,
Recommended linked to forestry.

18. Tapin South OCP April, 1993 Considered by EC(M) on 121293
Recommended linked to forestry.

19. Gobindpur OCP April, 1993 Considered by EC(M) on 12.12.93.
Recommended linked to forestry.

20. Rohini OCP May, 1993 Considered by EC(M) on 12.12.93.
Recommended linked to forestry.

21, Hesaldag Dolomite Project January, 1994 Considered by the committee on 19.7.94.
Recommended

22. Bhawanthpur Limestone Mine May, 1994 Considered by the Committee on 6.10.94.
Clarification sought.

23. Hurilong UG (Coal) December, 1994 Considered on 21.3.94 by EC (Mining).

24. Churi UG Project November, 1994 Recommended by EC(M) Linked to forestry.

25. Kedla Opencast July, 1992 Recommended by EC(M) Linked to forestry.

26. Ashok OCP August, 1992 Recommended by EC(M) Linked to forestry.

27. Konar OCP September, 1992 Recommended by EC(M) Linked to forestry.

28. Tulsidamar Dolomite Mine October, 1992 Recommended by EC(M) Linked to forestry.

29. Kaveri OCP January, 1993 Recommended by EC(M) Linked to forestry.

30. Coal Briqueting Unit of Bokaro Steel Plant, October, 1993 Discussed in the EC meeting on 30.1.95. The

SAIL committee recommended the proposal for
environmental clearance.

31. Widening to 4 lanes and strengthening of October, 1994 Additional information is awaited.

existing 2 lane in Barwadda Barakar Section
in Bihar on NH-2.
Diu, Daman
32. Permission for Hote! Gold Beach on the Sea November, 1994  Decision is with held due to Supreme Court

Coast of Daman

judgement.
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1. 2. 3. 4.
33. Beach Resort “Hotel Sea View" on the sea October, 1992 Opinion received from the M/s. Law
coast of Daman. regarding the legal issues raised by the EAC
members is being examined.
34. The Resort Hoka at Diu July, 1994 Processed for final decision.
35. Development of Beach Resort Hotel at Diu- October, 1994 Under Process.
Proposal of M/s Cross Country Hotels Ltd.
Goa
36. Construction of fishing Jetty at Chicalim Bay April, 1994 Additional information is awaited.
for Mormugao Port, Goa
37. Proposed construction of Tourist Cottages December, 1994  Additional information is awaited.
and Hotel building on Survey No. 24/26 and
16 at Colva, Goa by M/s Star Beach Resort
38. Construction of Multi-purpose Bulk Cargo February, 1995 Being examined.
Berth at Mormugao Port Trust, Goa
Gujarat
39. Mangrol Lignite based TPS (2x120 MW)  January, 1993 Additional information is awaited from the
proponents.
40. Lignite based TPS at Akrimota (2x120 MW) July, 1993 Additional information is awaited from the
proponents.
41. Combined cycle power plant of GIPCL at July, 1994 Additional information received recently from
Baroda the proponents is being examined.
42. Limestone (Solaj) Mining Project January, 1995 Considered by EC (Mining) on 21.2.95.
43. Crude Oil Terminal at Vadinar by GPCL July, 1993 To be proposed after final direction/order
from Supreme Court.
44, 9 Million Tonne Oil Refinery at Vadinar, October, 1993 Additional information awaited. Site visit made
Reliance Petrochemicals (Site approval only) on 16/17th Oct., 1993. Decision on the
project defferred due to the pending court
case.
45. Copper Smelter Project at Lakimpur of Indo September, 1994 Under Process.
Gulf. Fertilizers
46. Captive berth in Village Kovaya, Rajuka September, 1993 The proposal will be considered after the
Taluka, Amreli for cement project of M/s issue of clearance for cement plant by EC for
Larsen & Toubro Ltd., in Gujarat. industrial projects.
47. Expansion of Mangzol Fishing Harbour July, 1994 Under Process.
Stage-ll
48. Construction of a Port Terminal at Dahej in October, 1994 Additional information is awaited.
the Gulf of Combay for handling the liquid
hydro-carbon and other chemicals proposal of
M/s Indian petrochemical Corp. Ltd.
49, Proposed LPG and liquid petroleum product Septebmer, 1994 Final stage of examination.
storage facilities by Vadilal Chemicals Ltd. at
Sikka.
50. Construction of Fishery Harbour, at Jakhau in November, 1984  Under Process.
Kutch Distt. in Gujarat
51.  Construction of 4th Oil Jetty at Kandla Port, January, 1995 Under Process.

Gujarat
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1. 2. 3. 4.
52. Proposal for Addl. facilities for handling crude February, 1995 Being examined.
oil at Vadinar in the Gulf of Kutch (Gujarat)
Kandla Port Trust
Haryana
53. Palwal TPS (2x250 MW) October, 1994 Additional information is awaited from the
proponents.
54. Cement Plant at Gurgoan of Phoenix October, 1994 Under Process.
International Ltd.
55. Gadgil College at Sohna, Gurgaon Distt.- Februaty, 1995 Final stage of examination.

India Centre for
Clearance under

proposal from Westem
Education Environment
Aravalli Notification

Himachal Pradesh

56. Arki Limestone Project

Karnataka

57. Raichur TPS (2x250 MW) Units 5 & 6

58. Chamalapura TPS (2x250 MW) or (1x500
MW)

59. Sandur Manganese & lron Ore Project

60. 1.25 MTPA Hot Rolled Coil of M/s Jindal
Vijayanagar Steel Company

61. Pig lron & Foundary Project of M/s Kirloskar
Ferrous Industries Ltd.

62. Manufacture of 1500 TPA of Dyes & 8000
TPA of Dispansion of BASF

63. Construction of Aerodrome’ at Gulbarga

Kerala

64. Fisheries Harbour Stage-il Development at
Cochin

65. Development of Thangassery Fishery
Harbour Stage-il in Quilon Distt.

66. Development of Azhikhal Port by Gowt. of
Kerala

67. Developoment and Expansion of Calicut
Airport

68. Construction of an International Airport at
Nedumbassery in Eranakulam proposal of
Cochin Intemal Airport Ltd.

69. Integrated Development of Islands at Cochin

proposal of Goshree lIslands DeveJopment

Agthority, Cochin, Kerala

November, 1992

December, 1993

August, 1994

May, 1993
September, 1994

August, 1994

December, 1994

September, 1994

March, 1993
May, 1994

May, 1994
September, 1994

October, 1994

December, 1994

Recommended by EC(M) Linked to forestry.

Additional information is awaited from the
proponents.

The proposal was discussed in EC(T)
meeting on 29.11.94. the presentation was
deferred as the implementing agency is yet to
be decided.

Recommended by EC (M) Linked to forestry.
Under Process.

Under Process.

Discussed in the EC meeting on 28.2.95. The
Committee recommended the project for
environmental clearance.

Additional
examined.

information received is being

Additional information is awaited.
Additional information is awaited.
Additional information is awaited.
Additional information is awaited.

Final stage of examination.

Decision is with held due to Supreme Court
judgement.
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1. 2. 3. 4.

Madhya Pradesh

70. Bina TPS (4x250 MW) July, 1994 Additional information is awaited from the

proponents.

71. Sanjay Gandhi TPS Extn. Stage-ll at October, 1994 Additional information is awaited from the
Mangthar proponents.

72. Rowghat Iron Ore June, 1987 Considered by EC(M) on 8.7.87, 26.6.90 and

by the sub-committee on 2.7.90. Additional
information sought on 2.2.94.

73. Kuteshwar Limestone Mine December, 1993  Under Process.

74. Baraduar Dolomite September, 1934 Under Process.

75. Nighai OCP (Exp.) October, 1994 Additional information sought on 4.1.95.

76. Bauxito Mine November, 1994  Considered by EC(M) on 12.1.95. REMP

sought are awaited.

77. Mongra Project September, 1990  Additional information is awaited.

Maharashtra

78. Nagothane CCGT (820 MW) June, 1992 Additional information is awaited from the

proponents.

79. Waste Heat Recovery Project at Uran (3x130 June, 1993 information received recently is being
MW) examined.

80. Coal based TPS at Bhadrawati August, 1994 Under Process.

81. Rupal Chemicals industries Ltd., at Tarapur October, 1994 Additional information is awaited.

82. Manikgarh Cement Project at Chandrapur  October, 1994 Additional information is awaited.

83. Drug Project of M/s Carion Drug Pwvt. Ltd., January, 1995 Discussed in the EC meeting on 30.1.95. The
Nagpur. Committee recommended the project for

environmental clearance.

84. SPM/Cross Country pipeline Effluent disposal January, 1995 Discussed in the EC meeting on 30.1.95.
facilities of 6 MMTPA grassroot Refinery at Additional information sought.

Deoghar in Maharashtra M/s Hindustan
Oman Petroleum Co. Ltd.

85. 200,000 TPA paper Mill based on imported January, 1995 Discussed in the EC mesting on 30.1.95.
bleached pulp in Pune of M/s Sinar Mass Additional information sought. The Committee
Pulp & Paper (India Ltd., New Delhi). recommended the proposal subject to

submission of clarification.

86. Manufacture of Bulk Drugs and Intermediates February, 1995 Discussed in the EC meeting on 28.2.95.
at Mahad, raigad Distt. of M/s Opran Ltd. Additional information sought.

87. Expansion of Existing Distillery capacity from February, 1995 Discussion on the project referred in EAC
30 KLPD to 45 KLPD of the Rahuri Sah- meeting on 28.2.95 at the request of the
Sakhar Karkhana Ltd., Maharashtra project authority.

88. Construction of Worli-Bandra Link Road in July, 1993 Additional information is awaited.

Bombay.

Lakshadweep

8s. Permanent Bunkering facilities at Kavaratti August, 1992 Pending finalisation of CZMP.

Manipur

90. Loktak Down Stream HEP March, 1994 Additional information is awaited.

Mizoram

91. Tuirial HEP July, 1994 Additional information is awaited.
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Orissa

92 Talcher STPP Stage-ll (4x500 MW)

93. Sarigipalli Lead

94, Anantha OCP

95. Limestone Mine & Dolomite Mine

96. Bolani Iron Ore Mine

97. Bauxite Mine

98. Samleshwari OCP

99. Sukinda Chromite Mine

100. Chhendipada OCP

101. Iron Ore Mines

102. Barsua kalta-iron Ore Mine

103. 0.5 MTPA capacity mini Steel Plant of Mid-
East Integrated Steel Ltd., Jaipur

104. 1.0 MTPA Aluminium Refinery of M/s. Utkal
Aluminium Intemational Ltd.

105. One million tonne steel plant near daitri of
M/s Neelchal Ispat Nigam Ltd. Bhubneshwar.

106. Improvement of Light-house at Puri

Pondicherry

107. Permission to construct Chancellors Lodge at
Pondicherry University Campus.

108. Integrated Aquaculture Project at Karikal,
Pondicherry by M/s DCM Shriram Aqua
Foods Ltd.

Rajasthan

109. Dholpur TPS (4x175 MW) coal based

110. Jhamarkotra Integrated Project

111. Balda Tungsten Flourite Project

112. Limestone Mining (Vill.-Sanu)

113. Soapstone Mine

114, Limestone (Amli-Malap)

115, Bisalpur Imrigation Project

116. Oil Depot at Bharatpur

117. 1.4 MTPA Cement Plant at Pali of M/s DLF
Cement Ltd.

118. Pharamaceutical Plant of Ms ACE

Laboratories Ltd. at Alwar

September, 1994
July, 1992
January, 1994

August, 1994
September, 1994
October, 1994
December, 1994
June, 1993
February, 1995
February, 1995
December, 1994
January, 1994

September, 1994

December, 1994

January, 1995

October, 1994

January, 1995

N

January, 1995
February, 1994

February, 1994
July, 1994

January, 1995
January, 1995
January, 1994
March, 1994
September, 1994

November, 1994

Additional information is awaited from the
proponents.

The Project reconsidered on
Additional information is awaited.

The project considered by EC(M) on 15.4.94.
Recommended linked to forestry.

13.7.92.

Under Process.

Additional information sought on 4.1.95.
Under Process.

Under Process.

Recommended linked to forestry.

Being examined.

Being examined.

Being examined.

Discussed in the EC meeting on 28.2.95. The
committee recommended the proposal for
environmental clearance.

Under Process.

Discussed in the EC meeting on 28.2.95.
Additional information sought.

Being examined.

Decision is with held due to Supreme Court
judgement.

Under Process.

Under Process.

Considered by the committee on 19.7.94.
Under Process.

EMP considered by EC (M) on 23.8.94.
Clarifications sought are awaited.

Considered by EC(M) on 22.11.94.
Recommended linked to forestry.

Clarifications sought on 7.2.95.
Clarifications sought on 15.2.95.
Additional information is awaited.
Additional clarification sought.
Under submission.

Additional information is awaited.




Virmgan-Koyali Section of the existing salaya
Mathura Crude Oil Pipeline of 10C.
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119. Formulation Unit of M/s ACE Laboratories November, 1994  Additional information is awaited.
Ltd. at Alwar.

Tamil Nadu

120. Lignite based Power Project (Site clearance) February, 1993 Additional information is awaited from the

proponents.

121. 3x500 MW Lignite Based Power Project November, 1984  Additional information is awaited from the

proponents.

122. Samalpatti Diesel Engine Power Station (100 May, 1994 Additional information is awaited.

MW)
123. Jayamkondam Lignite Mine April, 1994 Considered by the Committee on 19.7.94 &
22.11.94. Under Process.

124. Expansion of Dharani Cement Project at December, 1994 Discussed in EC meeting on 28.2.95. The
Trichy Distt. Tamilnadu as M/s Dharani Committee recommended the proposal of
Cement Pvt. Lid. environmental clearance.

125. Minota Aquatech’s Prawn Famm at Turicorn May, 1993 Reply from State Gowt. and other agency is

. awaited.

126. Proposed 3 Star Hotel Project at Kuthukkadu January, 1995 Additional information is awaited.
in Tamil Nadu, by M/s Gay Tavels (P) Ltd.

127. Establishment of new light house at February, 1995 Being examined.

Kodillarai, Environmental Clearance
regarding.

Uttar Pradesh

128. Rosa TPS (2x250+1x250 MW) Coal based September, 1994 Additional information is awaited from the

proponents.

129. Jhiroli Magnesite Mine June, 1993 Under Process.

130. Bina Mine No. 11 January, 1993 Recommended linked to forestry clearance.

131. 0.5 MTPA Steel Project on Malvika Steel (P) September, 1994 Revised EIA awaited.

Ltd.

132. Expansion of Phulpur Ammonia Urea Plant of January, 1995 Discussed in the EC mesting on 28.2.95. The
IFFCO. Committee recommended the project for

environmental clearance.

133. Environmental clearance for construction of February, 1995 Final stage of examination.

Bridge over Song River and it's approaches
in km. 2 & 3 Raipur thannd Bhogpur Road in
Distt. Dehradun

134. Zamania Pump Canal Project November, 1993  Final stage of examination.

135. Bernighad Nain-Gaon Hydel Project January, 1995 Additional details sought are still awaited.
(site clearance).

West Bengal

136. Sagardighi TPS (2x500 MW) February, 1993 Revised EIA Report has been sought from

the proponents which is awaited.

137. 0.5 MTPA Steel Products of Jagdishpur of September, 1994 Additional information is awaited.

M/s Durgapur Project Lid. .

Others

138. Augmentation of Salaya Viramgan & July, 1994 Forest clearance awaited.




7. Rajmahal OCP Lal Matia

8. 132 KV Transmission line from Patralu to
North Karapura in favour of D.V.C.
Gujarat
9. Renewal of growing of Bor trees in favour of
BP Joshi

10. Renewal of mining lease in Glass Industry
11, Setting up Storage of LPG at Sikka

12 Copper Smelter Project

Himachal Pradesh

13. Arki Lime Stone Project by NMDC

Goa

14. Renewal of mining lease No. 19/1955 of
Salgaoncar and Co.

15. Renewal of mining lease No. 17/49 of Shri
Kumaram Palaudikar.

Karnataka

16. Rehabilitation of displaced persons due to
liird Naval Base

17. Rehabilitation of tribals in Nagarahole
National Park in Hunsur Forest Division

Madhya Pradesh

18. Diversion of forest land in favour of DRDO

19. Upper Wain Ganga Project

20. Singour Field Firing Range to Indian Army

21. Construction of Rakhar Dam for second

phase of Korba Super Thermal Power Station

22. Singhali Underground Coal Mining Project of
SECL

February, 1995
February, 1995

February, 1995

February, 1995
January, 1995
January, 1995

January, 1995

September, 1995

September, 1994

January, 1995

July, 1994

February, 1995
February, 1995
January, 1995

November, 1995

October, 1994
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B. Projects for Forestry Clearance
Assam
1. 132 KV Transmission Line from Badarpur to February, 1995 Under Process
Kumrighat
Andhra Pradesh .
2. Mining Lease in favour of Shri Ram Babu to April, 1994 Under Submission
Anantpur
3. Renewal of mining lease to Hindustan Zinc November, 1994  Under Process
Lta.
Arunachal Pradesh
4. De-reservation of forest in Echi Reserve February, 1995 Under Process
Forest
5. Construction of Road from Y.J.N. Shugaster- February, 1995 Under Process
Girsan-Nelya
Bihar
6. Tulasidamar Dolamite Mine by SAIlL July, 1994 Discussed in ACM on 23.2.95

Discussed in ACM on 23.2.95
Discussed in ACM on 23.2.95

Under Process

Under Process
Under Process
Under Process

Under Process

Site inspection Report awaited.

Site inspection Report awaited.

Under Process

Under Process

Under Process
Under Process
Under Process
Under Process

Under Process
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23. Dhelwedih Underground Mining Project by October, 1994 Under Process
SECL

24. Rehabilitation of 25 families of Kanha Forest August, 1994 Site inspection report awaited
Village of Kanha National Park

Maharashtra

25. MIP at Ranipur June, 1994 Site inspection report awaited

26. Deolali Field Firing Ranges, Nasik September, 1992 Under Process

27. Percolation Tank at Manudevi February, 1995 Under Process

28. MIP at Temibarkheda August, 1994 Under Process

29. MIP in village Sirsala January, 1995 Under Process

30. 400 KV Transmission Line from Gandhar to September, 1994 Under Process
Pudgha

31. Percolation Tank at Vanjarpada-ll in Dhule September, 1994 Under Process
Distt.

32. Percolation Tank at Purmepada-lil in Dhule September, 1994 Under Process
Distt.

33. Percolation Tank at Kholivihir No. 3 in Dhule September, 1994 Under Process
District

34. Percolation Tank at Khamkheda in Jalgaon September, 1994 Under Process
Distt.

35. Percolation Tank at Kharmad No. 1 Jalgaon September, 1994 Under Process
Distt.

36. Percolation Tank at Palaskheda (4) in September, 1994 Under Process
Jalgaon Distt.

37. Percolation Tank at Umarti in Jalgaon Distt. September, 1994 Under Process

38. Construction of Percolation Tank at Nagpur November, 1994 Under Process
No. 4 in Dhule Distt.

39. Percolation Tank at Shewali No. 2 in Dhule November, 1894 Under Process
Distt.

40. Percolation Tank at Chandsaili in Dhule Distt. November, 1994 Under Process

41, Percolation Tank at Kholvihir No. 5 at Dhule November, 1994 Under Process
Distt.

42. Percolation Tank at Bandhara in Dhule Distt. November, 1994 Under Process

43, Percolation Tank at Nandale in Dhule Distt. November, 1994 Under Process

44, Percolation Tank at Chakdu November, 1994  Under Process

45. Ambapata Tank Project August, 1994 Under Process

Manipur

46. Loktak Downstream Dam Project November, 1995 Under Process

Mizoram

47. Indo-Bangaladesh Road (Demagin-Marpara) February, 1995 Under Process
117 KM.

Orissa

48.  Rehabilitation of villagers of Satbhaya & June, 1994 Under Process

Kahnupur




63

Written Answers

MARCH 21, 1995

Written Answers

1 2 3

49. Construction of Baijuathalla Minor Irrigation May, 1994 Under Process
Project

50. Diversion of forest land for construction of October, 1994 Under Process
hotels on Puri and Konark Beach

51. Diversion of forest land for renewal of mining November, 1994  Under Process
lease of Talcher Colliery of Mahanadi
Coalfields Ltd.

52, Construction of Telengiri MIP in Koraput Distt. January, 1995 Site Inspect Report awaited

53 Construction of Steel Plant in Duburi area by December, 1994  Under Process
M/s Nilachal Ispat Nigam Ltd.

. Konkadajhar MIP February, 1994 Under Process

55. Mining of Mn. Ore by M/s Sun Alloys & February, 1995 Under Process
Minerals Lid. in Bonal Forest Division

56. Construction of Amkhainaila MIP February, 1995 Under Process

Punjab

57. Setting up of Veterinary College January, 1995 Under Process

Rajasthan

58. Relocation and Rehabilitation of Gudas and August, 1994 Under Process
villages situated in the core area of Sariska
National Park

59. Construction of 33 KV Transmission line from December, 1994  Under Process
Gogunda-Gogroad in Udaipur Distt.

60. Construction of 220 KV RAPP-Udaipur December, 1994 Under Process
Transmission Line by Power Grid Corpn. Ltd.
through Udaipur & Chittorgarh Distt.

61. Construction of 220 KV-RAPP-Anta Tr. Line December, 1994  Under Process
by Power Grid Corpn. in Chittorgarh Distt.

62. Construction of 220 KV RAPP Chittorgarh Tr. December, 1994  Under Process
Line
Construction of 220 KV RAPP Chittorgarh Tr. December, 1994  Under Process
Line in Chittorgarh & Udaipur Distts.
Construction of 220 KV RAPP-Udaipur Tr. December, 1994  Under Process
line by Power Grid Corporation in Chittorgarh
Distt.

65. Construction of 220 KV RAPP-Anta December, 1994 Under Process
Transmission line by Power Grid Corporation
of India

Sikkim

66. Field Firing Range ‘G’ November, 1994  Under Process

67. Diversion of forest land for Road Kalep to February, 1995 Under Process
Giagong in North Sikkim, Construction by
Border Road Organisation

Tamil Nadu

68. Diversion of forest land for 100 KV line April, 1994 Under Process
Periyar

69. Renewal of lease of forest land out to August, 1994 Under Process

Kodaikunal Golf Club in Madurai Distt.
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Uttar Pradesh
70. Potato Demonstration Farm

72 Renewal of Mining lease to A.M. Ltd.

January, 1995
71. Construction of Tawaghat Jabti Motor Road March, 1994
March, 1993

Under Process
Discussed in ACM on 23.2.95
Under Process

Suburban Trains In Metropolitan Cities

113. SHRI DATTA MEGHE:Will the Minister of
RAILWAYS be pleased to state:

(a) whether the number of operating suburban trains is
not sufficient in view of the number of commuters at peak
hours in Bombay, Delhi and other Metropolitan cities;

(b) if so, whether any concrete steps have been taken
to provide better suburban rail service;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) to (c). 1. System capacity to run EMU
suburban trains is being utilised to saturation lavel in
Bombay, Calcutta, Madras & Delhi. The number of EMU
trains being run during peak hours in the peak direction
vis-a-vis the existing capacity is as under:

City Capacity No. of trains
during peak during peak
Bombay 411 410
Calcutta 188 184
Delhi 28 28
Madras 165 163

2. Following steps have been taken to provide better
suburban rail services:

(i) Increasing the composition of trains from 9 coaches
to 10712 coaches.

(i) 11 additional EMU rakes have been inducted during
1994-95.

(i) 39 No. of EMU rakes planned to be acquired during
1995-96. Out of this 16 rakes are planned for Bombay.
Remaining 23 EMU rakes will be allotted to Delhi, Madras
and Calcutta. Tentatively it is planned to utilise 5 rakes for
replacement and remaining EMU stock for augmenting the
composition of existing 9 car rakes to 10/12 cars and
introduction of additional services as feasible.

(d) Does not arise.

Research Work In Agricultural Sector

*114. SHRI RAMESHWAR PATIDAR:
SHRIMAT!I SHEELA GAUTAM:

Will the Minister of AGRICULTURE be pleased to
state:

(a) whether the Government have failed to make
proper arrangement for research work in agriculture sector
in the country;

(b) if so, the reasons therefor and the reaction of the
Government thereto;

(c) the percentage of amount earmarked for research
work out of the amount allocated for the development of
agriculture in the Central budget during the last three
years;

(d) whether the amount allocated annually had not
been spent in actual terms;

(e) if so, the amount spent annually during the above
period; and

(f) the broad details of the research work carried out
to enhance the average production from unirrigated land
during the above period?

THE MINISTER OF AGRICULTURE (SHRI BAL RAM
JAKHAR): (a) and (b). No, Sir.

(c) The percentage of amount is as follows:

Central Plan Central % of alloca-
Budget for Budget for tion to DARE/
Agricuiture & DARE/ICAR ICAR with res-
allied (Plan) pect to total
activities agriculture and
(Plan) allied activities
(Rs. in Crore)

1991-92 1857.85 190.00 10.23%

1992-93 1879.27 200.00 10.64%

1993-94 2435.83 250.00 10.26%

(d) No Sir, the utilisation of allocated amounts is
satistactory.
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Allocation of Expenditure of % of utilisation
Central DARE/ICAR
Budget to (Plan)
DARE/ICAR
(Plan)
(Rs. in
1991-92 190.00 163.24 85.92%
1992-93 200.00 176.02 88.01%
1993-94 250.00 233.31 93.32%
() As per Statement-l enclosed.
STATEMENT

Successful research enhancing production from unirrigated land

ICAR Research Programmes lay great emphasis on agriculture on unirrigated lands. Sector-wise results are as

follows:—

Crop varieties/hybrids releaed in last three years for rainfed areas

Crop Variety Area of Adoption

RICE Heera Orissa and West Bengal
CR 1002 Orissa, Bihar and North Eastern States
Narendradhan 97 Uttar Pradesh
PNR 381

Narendradhan 359

Wheat HS 277
HS 295
HPW 42
PBW 299

PKV 400
(SPV 860)
Palyur

CJ 38
CSV 15 (SPV 946)
SSv 84
HES 4
SPH 388
CSH 14
CSH 13 R
K 10

CSV 14 R

Sorghum

Maize Deccan 107
Deccan 109

Mahikanchan
Megha

Bajra HHB 67
Raj 171
Pusa 322

Andhra Pradesh and Tamil Nadu
Uttar Pradesh, West Bengal and Bihar

Northern Hills Zone
Northern Hills Zone
Northern Hills Zone
North Western Plains Zone

Maharashtra

North Eastern & North Western parts of Tamil Nadu
South Gujarat
North Western Zone

All Kharif sorghum growing areas
Maharashtra

Maharashtra

All Kharif sorghum growing areas
All Rabi sorghum growing areas
Southern Zone & Tamil Nadu

All Sorghum growing areas

All India

Jammu & Kashmir, Himachal Pradesh, Hili of Uttar Pradesh, Andhra Pradesh,
Tamil Nadu, Rajasthan, Gujarat, Maharashtra and Karnataka in Kharif season.

Delhi, Haryana, Uttar Pradesh, Maharashtra, Tamil Nadu, Punjab Rajasthan,

Madhya Pradesh and Guijarat.

Punjab, Haryana, Delhi, Plains of Uttar Pradesh, Maharastra, Kamataka, Tamil

Nadu, Rajasthan, Madhya Pradesh and Gujarat

Haryana, Rajasthan and Gujarat
All India Specially for Rajasthan.
All India
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Crop Variety Area of Adoption
Finger VL 124 Uttar Pradesh Hills
Millet VL 149 All India except Tamil Nadu
A 104 Bihar and Uttar Pradesh
Kodo Millet GPUK 3 All Kodo miillet growing regions
Proso Millet L 5224 Andhra Pradesh

(Nagarjuna)
L 1387 (Sagar) Andhra Pradesh

Bhawna Uttar Pradesh and Bihar
Barnyard KE 12 Plains of Uttar Pradesh
(Chandhan)
Millet VL 21 Plains of Utiar Pradesh
Vi 29 All India
Foxtail S 114 (Nishad) Uttar Pradest.
Millet AK 13 C-1 Andhra Pradesh
Chickpea JG 74, RSG 44 Madhya Pradesh, Rajasthan, Haryana, Punjab, Uttar Pradesh, Bihar, West Bengal,
ES 372 Guiars!, Madhya Pradesh & Maharashira.
Sadababhar, Utiar Pradesh, Eastern Madhya Pradesh, Orissa. Andhra Pradesh, Tamil Nadu &
ICCV-10 Kerala.
Uday (KPG-59; Haryana, Punjab, North Rajasthan, Eastern Uttar Pradesh and Bihar.
Pigeonpea Jawahar Arhar-4 Madhya Pradesh
ICPL 87116 Easiern Madhya Pracesh, Qrissa, Andhra Pradesh, Tamil Nadu, Keraia,
Karnataka, Gujarat, Madhya Praoesh and Maharashira.
Pusa-9 Eastern Utias Pradesh, Bihar, West Bengal
Paras (H 82-1)  Punjab, Haryana, North Rajasthan.
Moongbean RMG-62 Rajasthan
BM-4 Madhya Pradesh, Maharashtra, Gujarat.
MUM-2 Westem Uttar Pradesh, North Rajasthan, Haryana, Punjab.
MH 88-111 Punjab, Haryana, North Rajasthan, Western Uttar Pradesh
Urdbean TPU-4 Madhya Pradesh, Maharashtra, Gujarat
LBG-402 Eastern Madhya Pradesh, Orissa, Andhra Pradesh, Tamil Nadu, Kerala & Kamataka.
WBU 108 Eastern Uttar Pradesh, Bihar, West Bengal, Eastern Madhya Pradesh, Orissa, Andhra
) Pradesh, Tamil Nadu, Kerala & Karanataka.
Fieldpea Jawahar Matar-€ ; Gyjarat, Madhya Pradesh and Maharashtra.
JP-885 Madhya Pradesh, Bundelkhand of Uttar Pradesh.
] KEP-103 North Rajasthan, Punjab, Haryana, Uttar Pradesh.
Lentil JL-1 Madhya Pradesh
Sapna ) Punjab, Haryana, North Rajasthan
Par\t ‘7"’”“"4 Eastern Uttar Pradesh, Bihar, West Bengal
Shivalik Hills of Himachal Pradesh
(Lens-4076)
Rajmash Malviya Rajmash gagiem Uttar Pradesh, Bihar, West Bengal and Assam.
HRR-35 Maharashtra
Castor DCS-9° Rainfed areas of Andhra Pradesh, Tamil Nadu and Kamataka.
SKI-73 All Castor growing areas.
Saffiower BSF-168-4 Maharashtra
Niger GA-1 Orissa

GA-10 Orissa
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Crop Variety Area of Adoption
Rapeseed Mustard
Toria TH-68 North Western Zone of the country.
Mustard RH-781 Haryana
RH-819 Rainfed areas of North Western Zone
RL-1359 North Western Zone
GM-1 Guijarat
Cotton CNH-36 Western Maharashtra
(Hirsutum variety)
CDHB HI
South Zone
CDHB-1 (Hybrid)
NGMSH-5
NGMSH-59
Sugarcane CO 94003 Orissa and Bihar
CO 94012
Tabacco Virginia Andhra Pradesh
Tabacco-1158
CM-12 (KA)
Rustica Variety Middle Guijarat
Gujarat
Calcutta Tabacco-2
Chewing variety Bihar
Vaishali Special
Burley variety Andhra Pradesh
Banket A-1
HORTICULTURE
Fruits:

In major part of the country, fruit crops like mango,
guava, ber, pomegrante, custard apple, aonla, bael are
mainly grown as rainfed crop under unirrigated condition.
In mango, three promising hybrids namely Arka (suitable
for high density planting), Arka Puneet (free from spongy
tissue) and Arka anmol (with good keeping quality) and in
guava, two improved varieties, named as Arka Mridula and
Arka Amulya have been released by the IIHR, Bangalore,
Fiteen promising pomegrante hybrids have been
developed by crossing Russian cultivars with released
commercial variety ‘Ganesh’ at MPKV, Rahur. Ber
cultivars, namely Gola and Kaithali have been found to be
promising for South Indian, (Andhra Pradesh and Tamil
Nadu) conditions. High yielding and superior varities of
Aonla (NA-7, NA-10) and Bel (NA-5 and NA-9) have
identified by NDUAT, Faizabad are preferred by the
farmers for their better performance, released varities of
arid zone fruits like Ber and pomegranate have gone
commercial in Maharashira State.

A technology for early flowering and better yield of
mango varities-Alphonso, Ratna, Kesar has been perfected
for coastal Maharastra, Soil drench of 5g of Paclobutrazol
(cultar) for mango tree has been recommended, Pruining
practices in Ber in different regions of the country have
been standardised. Whereas the best time of pruining
should be completed by March in Tamil Nadu and by April

in Maharashtra. In custard apple, softwood grafting during
March was found to be the best method of propagation at
Anantpur in A.P.

Potato:

Only 10 per cent of potato crop is grown under the
imigated conditions in the hills. For this area, one potato
hybrid OB/A 9-120 has been developed and is promising
with yield potential of 246 g/ha and highly resistant to late
blight disease. Two other hybrids viz. D/79-42 were highly
resistant to cyst-nematode and late blight diseases with
good yields and are suitable for cyst-nematode infected
areas of Nilgiri Hills.

Measures for the chemical control of late blight
disease and cultural practices for the control of bacterial
wilt have been standardised and recommended to increase
the productivity per unit area. An open pollinated true
potato seed (TPS) line MST-1 with a yield potential of 365
o/ha has been identified.

Tuber Crops:

In cassava, two hybrids with good cooking quality and
having a yield potential of 50-54 tonnes per ha were
developed which are promising in Kerala State. Three
short-duration cassava cultivars namely, Cl-649, CI-731
and CI-732 which can be harvested in 6-7 months were
developed and are being tested under multilocation trials.

In sweet potato, three varieties namely, Kiran for
Andhra Pradesh, Rajendra Shakrkand-47 for North Bihar
#hd Bhuvangowri for Orissa were identified for release.
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In yams, variety Sree Kala (lesser yam) was released
for Kerala State.

Cashew:

Four varities of cashew were released during the last
three years one for Kerala, two for Karnataka and one for
Orissa for the unirrigated conditions.

SALIENT ACHIEVEMENTS IN DRYLAND AGRICULTURE

Research on dryland agriculture has been focussed in
the areas of agrometeorology, rainwater management,
identification .of efficient crops and cropping systems, for
different agroclimatic regions, crop improvement and
management, integrated nutrient management, design and
testing of efficient farm implements and alternate land use
systems to optimize productivity from marginal lands.

RAINWATER MANAGEMENT—IN SITU MOISTURE
CONSERVATION

Keeping in view the aberrant nature of rainfall,
maximum attention of technologies in rainfed agriculture
goes to those that concern rainwater conservation. These
include; offseason tillage, deep ploughing, timely sowing of
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and their suitability across different agroclimatic regions are
listed in table given belows:—

Rainfall Recommended land Yield advantage

pattemn treatments

(mm)

Arid (500) inter-plot water harvesting 50% of pearimillet at
of 1:1 cropped fo Jodhpur
uncropped Dead turrows at  10% in groundnut at
3.6 m intervals. Anantpur.

Semi-arid  Sowing across the slope 10% in sorghum at

(500- and ridging later Hyderabad

1000) Comparimental bunds for 25% in rabi
raising sorghum at Solapur.
Crops on Conserved sodl 35% in rabi
mositure sorghum at Bellary
Contour famming (cultivation 26% in sorghum at
and sowing along contour) Akola.
Broad bads and furrows
(having the problem of
drainage)

Sub-humid Inter-plot water harvesting 17% in maize and

21% in paddy at
Deharadun

SUITABLE CROPPING SYSTEMS FOR DIFFERENT
RAINFALL ZONES:

Intergated with appropriate choice of crop and variety
and cropping systems supported with timely weed control
and nutrient management, these practices ensure crops
yields in areas upto 100% or more from the levels farmers

crops and insitumoisture  conservation  practices. currently obtain. The cropping system will depend 2n soil
Techniques on in situ moisture  conservation type, rainfall and length of growing season.
Raintali Broad soil Growing Suggested cropping
(mm) group season systems
(weeks)
600 Alfisols, 20 Rainy season mono
Shallow Cropping (pearimillet, sorghum, pigeonpea, groundnut)
Vertisols
600-800 Alfisols 20-30 Intercropping
Caster
Pigeonpea + Sorghum
Pigeonpea + Pearimillet
Vertisols Groundnut + Sesamum
800 Vertisols 30 Double Cropping
Alfisols Pearimiliet — Lentil or
Chickpea
Sorghum-Lentil or
Chickpea

Pigeqnpea-Barley or

Chickpea

UTILISATION OF MARGINAL LANDS FOR ALTERNATE
USES

Studies have revealed that the soil depth has a

significant influence of the choice of crop and its yield
potential. Marginal lands with shaliow depths were found
support extremely low yields of principal dryland crops

s
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sorghum, pigeonpea and castor. Such lands were put to
use profitably for alternate land use systems like agri-
horticulure, sislvispasture etc. A number of such land use
options were evolved for Alfisols and vertisols receiving
varynng amount of rainfall. For example:

* Silvipastorol system involving Leaucaena + Cenchrus
was more economic and viable for marginal red soils
under the influence of low rainfall.

While agri-horticulture systems involving pomegranate
and Ber were found more suitable for the moisture
scarcity zone for Maharashtra and Kamataka. Provision
for supplemental irrigation was necessary for high
profitability.

Experience from the model watershed programme
implemented in different rainfed regions of the country
showed a quantum jump in crop yields, water resource
improvement in different rainfed regions of the country
showed a quantum jump in crop yields, water resource
improvement and yield stability in a number of crops which
has enthused several beneficial farmers covered by the
watershed programme. The expernence clearly showed that
to be successful, dryland technology has to be an
integrated package of water conservation, improved crop
husbandry and resource management. When all these
packages are implemented, market improvements in yield
can be achieved as was evident from the experience at
Chevellia watershed of Andhra Pradesh.

Comparison crop yield in inside and outside the
watershed area at Chevella (Medak)

Crop

KcGrain (Kg/ha)

Kc% of increase
Ke

inside OQutside

Gresengram 744 312 138
Blackgram 289 Failed —
Local Sorghum 576 504 14
Sunfiower 596 282 111
Groundnut 321 269 19

The cropping intensity increased from 80% before the
watershed programme to 120% following 5 years of
implementation due to additional water resources created
by the water storage structures. Not only were the yield
improved and overall cropping intensity increased, but it
was stability in production which was the most important
outcome of this programme.

Soil resource maps of 13 states, land resource Atlas
of 9 states and soil degradation map of the country on 4.4
million scale released for planning rehabilitation of
degraded lands. Soil erosions map of West Bengal on
1:250,000 scale for planning conservation measures and
salt affected soils (saline/alkali soil) map of Gujarat have
been prepared. ISO-erosions soil maps have also been
prepared.
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INTEGRATED PLANT NUTRIENT
Studies have been clearly shown that integrated use

of organics and chemical fertilisers is essential for

sustainability of sosils with intensive cropping involving
high yielding varities.

NUTRIENT MANAGEMENT:

Crop yields in sandy soils of the arid regions can be
improved by reducing deep percolation losses of water and
nitrogen by practicing compaction techniques and crop
residue management techniques.
PHOSPHO-COMPOSING

The usefuiness of organic materials e.g. FYM can be
greatly improved by composting organics with lock
Phosphates. The techniques enriches the composts with
phosporous.

BIOFERTILISERS
VAM mycorrhiza has been found to be effective in

enhancing the availability of in strongly calcarious soiis.

WATERSHED MANAGEMENT
Operational Research  Project on  watershed

management taken in different regions have shown that
treatment of watersheds increasing water availability by
rainwater harvesting has the desired effect on productivity
and aiso reduced run-off and soil losses. Graded bunds on
vertisols proved effective.

In the humid and dry-humid regions of M.T. with rain
water conservation/harvesting in tanks or beds and
furrows not only reduce run-oif and soil loss but enhance
the crop yields. Bench terraces increased yield by 152%.

Use of Geo-jute for providing support to vegetative
barrier is effactive conservation measure in mine spoils of
even 30-70% slope.

Sand dune stabilizetion techniques have been
developed for stabiiization of sand dunes and arresting
advance of sand/deserts.

FARM EQUIPMENT & MACHINERY
Number of Farm Equipments development for dryland

agriculture are given beiow:

(i) Tilage Equipment: Light weight animal drawn tool
frame.

(i) Sowing Operation: CRIDA animal drawn single row
seed cum-fertidrill attachement to country plough, CIAE
animal drawn groundnut planter, Animal drawn Malviya
seed-cum-fertilizer drill.

(i) Interculture Equipment: Manually operated wheel-hoe
weeder, interculture attachment to power-tiller for
groundnut and fingermillet.

(iv) Harvesting Equipment: Vertical Conveyer Reaper for
harvesting of finger miliet, saffiower and cereals.
Animal drawn groundnut digger.

(v) Threshing Equipment: CIAE Multicrop Thresher for
soyabean, maize, pigeon pea, chick pea, mustard,
wheat etc. APAU Wire Loop Type Power Operated
Groudnut Pod Stripping Drum for wet crop.

(vi) A drill plough and other seeding aquipment developed
for rainfed areas have been widely tested and found
suited. Some of them are now being mass-produced
for distribution.
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LIVESTOCK PRODUCTION IN RAINFED AREAS
Genetic Resource Evaluation:

Rainfed areas in the country have vast Animal Genetic
Resources as evident from a number of species and
breeds within species. Evaluation and characterisation with
respect to morphological characteristics, type trait,
production, reproduction and growth parameters including
cytogenetic profile in respect of Haryana and Rathi Cattle,
Murrah and Bhadawari buffaloes, Chokla, Nali, Malpura
and Marwari sheep and Jamunapari and Sirohi Goats have
been completed. A number of monographs have been
published.

SELECTION AND IMPROVEMENT:
Cattle:

Improvement programmes on Hariana, Ongole, Gir
and Sahiwal have been initiated through progency testing
and a significant improvement in their milk production
through use of proven sires has taken place. Similarly,
improvement programmes of Murrah and Surti buffaloes
are in progress. Semen of proven and other young elite
bulls both for cattle and buffaloes is being distributed to
development agencies.

Sheep:

In the area of wool production, superior quality rams of
Chokla, Marwari and Nali selected on the basis of selection
index using wool yield and body weight at 6 months of age
are being used. Chokla sheep gave on an average wool
yield of 2.9 kg while Nali and Marwari sheep produced 1.5
and 1.1kg in 2 clips per annum. The lambing percentage
on tupped basis varied from 75 to 85% in these breeds
and survivability was 94%. The medullation varied from 40
to 73%. The average cost of production per kg of wool
including and excluding family labour varied between Rs.
17-23 and Rs. 9-12, respectively. The apportioned cost of
per kg mutton production with and without inclusion of
family labour was Rs. 15 and Rs. 7 The newly evolved
‘Bharat Marino’ sheep is being improved for fine wool
through index selection. it gave annual greasy fleece
production of 2.9 kg, had lambing rate of 95% with 12%
twining on the basis of ewes tupped. in Marwari Breed, two
lines; one for selection against medullation and other for
selection for greasy fleece weight have been produced.
The selection against medullation was effective in
improving the quality of wool as well as overall production.

Goat:

Selection for milk and higher growth rate in
Jamunapari, Barbari, Marwari and Sirohi goats was
effective. The male kids under feed lot attained a body
weight of 17.5 kg at six months. The average milk yield in
Jamunapari was 124 kg in 140 days. This was significantly
higher than Barbari and Sirohi breeds, Jamunapari females
gave 38% twins and 1% triplets.
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Camel:

In case of camel, the work on improvement of
Bikaneri, Jaisalmeri and Kachchhi is in progress. Milk
production without supplementation in Kachchhi breed
varied from 2.2 to 5.4 kg per day during 10 months
lactation. Studies on blood protein/enzyme maker genes
for 16 Polymorphic systems recorded no variation for any
of the proteinfenzyme system in camel. Preliminary
investigations indicated that lactoferrins are present in
much larger amount in camel milk than in milk of other
species.

Equine:

A nucleus herd of superior exotic donkey germplasm
has been established. These are being bred successfully
employing artificial insemination backed by early pregnancy
diagnosis by ultra-sonography. A low cost equine influenza
vaccine employing indigenous A/Equi-2/Ludhiana/87 (H-
3&8) isolate has been developed, tested and is ready for
commercial use.

Pouitry:

In case of poultry production, commercial layer-IL-80,
topped 22nd random sample test, at Hessarghatta. A high
yielding brown egger was released for commercial
exploitation. Pure line strains under selection showed an
improvement of 2-10 days in hen house egg production.

Fisheries:

(i) Major carps could be bred independent of Monsoon
from February through September during the year.
It has been possible to breed Catla ten times during
one breeding season.

(i) Technology has been standardised to rear carps fry
@ 10 million/ha through intensive operation with
80% survival of the stock.

(i) A productivity @ 17 tonnes/hasyear of Indian
major carps and Chinese carps through
composite culture and multiple cropping has been
demonstrated.

(v) Technology to bread and rear giant garden snail for
export has been perfected.

(vi) Development of technologies to culture
unconventional fish species such as air
breathing Clarias batrachus (magur)
Heteropneustes fossils (singhi) and muirels
have been successfully demonstrated.

[English]
Fuelwood and Fodder Projects Scheme

*115. PROF. SAVITHRI LAXMANAN: Will the Minister
of ENVIRONMENT AND FORESTS be pleased to state:

(a) the targets fixed and the achievements made
under the Fuelwood and Fodder Projects Scheme during
each of the last three years and 1994-95, state-wise;

(b) the amount provided under the Scheme during the
said period;
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(c) whether trees/seedlings are offered to the farmers targets fixed and achievements made under the scheme in
on free of cost basis; and the last three years and Statement (lll) showing the

@) i physical and financial targets for 1994-95 are enclosed.
d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF {c) & (d) The scheme is for augmenting production of
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH): fuelwood and fodder through regeneration of degraded
(a) and (b) Under the Area Oriented Fuelwood and Fodder forests and adjacent lands. Local communities are entitled
Projec(s Scheme, Central and State Governments share to the usufructs from the plantations raised under the
the cost of raising fuelwood and fodder plantations equally. scheme in accordance with the guidelines issued by the
Statements (1) and (Il) containing details of funds provided, respective State Governments.

STATEMENT-|
Central Assistance Provided to States under the Centrally Scheme of Area Oriented Fuelwood and Fodder Projects
Scheme (Ruppees in lakhs)
S.NO  SatesUT CENTRAL ASSISTANCE PROVIDED
1991-92 1992-93 1993-94 1994-95
Upto
15/03/35
1 2 3 4 5 6
1. Andhra Pradesh 209.17 - 40.00 39.50
2. Arunachal Pradesh 5.30 14.43 8.83 7.50
3. Assam 118.64 95.97 119.84 94.01
4. Bihar 326.69 75.00 454,32
5. Goa 3.15 5.32 6.15 6.26
6. Guijarat 212.98 120.85 84.87 60.00
7. Haryana 306.26 143.65 191.93 331.21
8.  Himachal Pradesh 102.29 72.35 118.95 121.64
S. Jammu & Kashmir 20.00 — 15.00
10.  Karnataka 286.12 139.80 192,98 87.50
11. Kerala — _ —_ 50.00
12.  Madhya Pradesh 172.00 311.55 150.00 276.30
13. Maharashtra — —_ —_
14, Manipur 114.10 71.90 130.95 95.00
15. Meghalaya 20.00 38.86 89.24 50.00
16.  Mizoram 244,50 374.95 294.20 355.60
17.  Nagaland — — — 15.15
18.  Orissa 200.00 191.12 262.00 130.00
19.  Punjab 167.76 208.00 145.30 150.00
20.  Rajasthan 317.15 111.28 186.16 24474
21, Skkim 46.02 43.62 70.00 66.00
22, Tamid Nadu 85.03 67.28 75.08 50.00
23.  Tripura 50.09 18.91 25.00 . 25.00
24, Utlar Pradesh 285.90 125.89 278.38 100.00
25.  West Bengal 108.20 119.95 118.49 60.00
26. Deihi — — —
Total 3401.35 2350.68 3056.78 2415.41
STATEMENT-II
Central Assistance Provided to States under the Centrally Scheme of Area Oriented Fuelwood and Fodder Projects
Scheme (Area in hectares)
PHYSICAL TARGETS AND ACHIEVEMENTS
Ke
S.No State/UT 1991-92 1992-93 1993-94
Target Achievement Target Achievement Target Achievement
1 2 3 4 5 6 7 8
1. Andhra Pradesh 3775 3292 2600 2532 2560 2624
2. Amnacha! Pradesh 380 380 250 250 200 210

3. Assam 4200 4200 4800 4850 4600 4100
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1 2 3 4 S 6 7 8
4 Bihar 7378 7378 1950 1130 14000 14000
5. Goa 110 17 200 200 200 200
8. Gujwat 4800 4286 3000 3000 2000 1876
7 Haryana 7000 6608 4565 4565 7050 7070
8. Himachal Pradesh 2096 1999 1784 1841 2630 2718
9. Jammu & Kashmir 690 455 325 - 551 —
10. Karnataka 4878 5520 5714 3341 3330 3320
1 Kerala — — -

12, Madhya Pradesh 11000 13882 13882 13605 9655 10141
13 Maharashtra — —_ - - 3850 2029
14 Manipur 3200 3200 3500 3500 3500 3500
15. Meghaiaya 2100 1459 1051 1051 1649 1649
16. Mizoram 10000 10335 12000 12000 12000 12000
17. Nagaland . — — 399 NR 600 450
18, Origsa 3880 3905 4500 4500 4500 4500
19. Punjsb 3600 3600 3465 3465 3000 3000
20 Rajasthan 4500 4500 7000 7000 450 450
21 Sikkim , 905 951 1166 1168 1430 1430
2.  Tami Nadu 4050 4604 2800 2828 2800 2805
2. Tripura 3147 2935 3045 2906 1000 1080
24 Uttar Pradesh 5574 5925 4080 4299 5152 a0
25. West Pradesh 4540 3710 4540 4198 3480 3420
26. Delhi — - -

Total 91803 93231 86616 82227 90167 85141

“State Government could not report the progress of Uttarkhand Region due to inacessibility of records.

STATEMENT-IlI
Physical Targets and Achievements under the Centrally Sponsored Scheme of Area Oriented Fuelwood and Fodder
Projects Scheme during 1994-95.

S.No. State/UT Physical Financial Target
Target (Rs. in Inkhs)
(in heclares)
1 2 3 4
1. Andhra Pradesh 900 45.00
2. Arunachal Pradesh 280 14.00
3. Assam 2400 120.00
4. Bihar 5000 250.00
5. Goa 160 8.00
6. Gujarat 2400 120.00
7. Haryana 3000 150.00
8. Himacha! Prasdesh 2000 100.00
9. Jammu & Kashmir 1000 50.00
10. Karnataka 3500 175.00
1. Kerala 1000 50.00
12. Madhya Pradesh 6000 300.00
13. Maharashtra 1300 65.00
14. Manipur 2340 117.00
15. Meghalaya 2000 100.00
16. Mizoram 7000 350.00
17. Nagaland . 800 40.00
18. Orissa 5200 260.00
19 Punjab 3500 175.00
20 Rajasthan 5000 250.00
21, Sikkim 1320 68.00
2. Tamil Nadu 2000 100.00
3. Tripura 800 40.00
24, Uttar Pradesh 4000 200.00
25 West Bengal 2400 120.00
28 Deihi 200 10.00
Reserve 125.00

Total 65500 3400.00
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technology, institutional development network, waste
minimisation circles, training and preparation of
preinvestment studies for CETPs and IWRPs.

[Translation]
Agricultural Loans

*1002. SHRI KASHIRAM RANA: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether the Union government have provided any
assistance to the Govemment of Gujarat during the year
1994-95 for disbursing agricultural loans to the farmers;

(b) if so, the details thereof alongwith the assistance
provided during last two years for the purpose; and

(c) the details of the assistance proposed to be
provided daring the remaining years of the Eighth Five
year Plan?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM): (a) to (c).
Central govemment was providing short-term loans to
State Governmeents for Kharif and Rabi seasons separately
every year ftill 1993-94 to help them to purchase
agricultural inputs, namely, fertilisers, seeds and pesticides,
and make them available to farmers in time. Shorn-term
loan assiatance provided to the government of Gujarat
during the years 1992-93 and 1993-94 is given below:

(Rs. crores)
1992-93 12.70
1993-94 (for Kharif season only) 6.85

Sanctioning of short-term loans to States has been
discontinued with effect from Rabi 1993-94.

[English]
Gurudas halt in Station

1003. SHRI TARIT BARAN TOPDAR: Will the Minister
of RAILWAYS pleased to state:

(a) whether the Government are aware of the
condition of Gurudas Halt Station of eastern Railway;

(b) if so, the details therefor; and
(c) the action taken by the Govermment in this regard?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) to (c). The station building at Gurudas
Nagar is in a satisfactory condition and annual repair/
maintenance works at this station have been carried out
recently. The station has also been provided with facilities
commensurate with the volume of traffic handled.
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[Translation]
Doubling of Line

1004. SHRI SANTOSH KUMAR GANGWAR: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the work of the doubling of Moradabad-
Bareilly railway line under Northern Railway is in progress;
and

(b) it so, the time by which this work is likely to be
completed?

THE MINISTER OF RAILWAYS (SHR! C.K. JAFFER
SHARIEF) (a) Yes, Sir.

(b) Doubling between Rampur and Milak (23 kms) has
been completed. Section from Malik to Paraskhera is likely
to be completed during this financial year and the balance
will be completed in 1995-96.

[English]
Construction of Shed

1005. SHRI RAM KAPSE: Will the Minister of
RAILWAYS pleased to state:

(a) whether the govemment propose to construct a
shed on Platform No. 1 at Mumbra Railway Station in
Thane District of Maharashtra in 1994-95;

(b) the present status of the proposal; and

(c) the time by which the work is likely to be
completed?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) to (c). The work of extension of shelter on
platform No. 1 at Mumbra Railway Station has been
sanctioned at a cost of Rs. 35 lakh as a part of the Works
Programme for 1994-95 and the work is targetted for
completion by 31.3.1996.

Raliway Level Crossing

1006. SHRI MULLAPPALLY RAMCHANDRAN: Will
the Minister of RAILWAYS be pleased to state:

(a) the number of Railway level crossing between
Shoranur and Manjeshwaram in Kerala;

(b) whether proposals for construction of over bridges
over any of these level crossings are lying pending; and

(€) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) 127.

(b) and (c). No, Sir. However, the State Government
mooted a proposal for construction of road over bridge in
replacement of level crossing No. 177 at Km. 660/4-5 in
1992, but has not completed the pre-requisite formalities till
now. the work, therefore, could not be included in Railways
Works Programme.
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[Translation]
Grapes Research Centre

1007. SHRI N.J. RATHVA: Will the Minister of
AGRICULTURE be pieased to state:

(a) whether the Government propose to set up any
national level research centre for grapes in Guijarat;

(b) if so, the details thereof; and
(c) if not, the reasons thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMARY): (a) No, Sir

(b) Does not arise.

(c) The Indian Council of Agricultural Research has
decided to establish National Research Centre on Grapes
in Pune district of Maharashtra on the basis of
recommendations of the Site Selection Committee
constituted by the ICAR. The Site Selection Committee has
not recommended the establishment of National Research
Centre on Grapes in Gujarat where commercial grape
growing is not an important venture.

[English]

Gauge Conversion

1008. SHRI JITENDRA NATH DAS: Will the Minister
of RAILWAYS be pleased to state:

(a) the number of NG/MG lines under North Frontier
Railway;

(b) the names and number of lines where conversion
work is in progress;

(c) the names of these lines where conversion work is
likely to be undertaken;

(d) whether all the district headquarters would be
connected with each other by broad gauge lines;

(e) it so, the details thereof; and
(f) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C. K. JAFFER
SHARIEF): (a) On the N.F. Railway, the NG section is
from New Jalpaiguri to Darjeeling.

MG sections are as under—

. Katihar-Jogbani

. Katihar-Guwabhati

Katihar-Manihari Ghat

New Mal-New Domohani

. Alipurduar Jn.-Bamanhat-Gitaldaha
Dhubri-Fakiragram Jn.

Barsoi Jn.-Radhikapur

. Tezpur-Rangapara North-Rangiya
. Senchoa-Silighat Town
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10. Haibe rgaon-Mairabari

11. Bhalukpong-Baliapara

12. Murkongselek-Rangapara North

13. Lumding-Karimganj Jn.-Kumarghat

14. Jiribam-Siichar-Badarpur

15. Bairabi-Katakhal

16. Dullabcherra-Baraigram

17. Karimganj Jn.-Maishashan (Latu)

18. Lumding-Dibrugarh

19. Dangri-Tinsukia

20. Maki

21. Mariani-Jorhat-Furkating Jn. (Loop)

22. Momhat-Simaluguri Jn.-Naginimora

23. Amgari-Tuli

(b) Conversion work is in progress on the following
lines:—

((iiii? F $
urkating-Mariani
(iv) Furkating-Mariani (Loop)
(v) Mariani-Tinsukia-Lekhapani
(vi) Tinsukia-Dibrugarh
(c) The following lines are included in the Action Plan
and would be taken up for conversion in the coming
years.—
(i) Rangiya-Murkongselek
(if) Baliapara North-Bhalukpong
(iii) Rangapara North -Tezpur
(d) to (f): No, Sir, Provision of rail links to all District
Headquarters of the N.E. region states is not feasible
owing to the heavy investment which would be involved in
their construction and the acute constraint of resources
being faced by the Railway at present.

[Translation)
Dhuliyan Ganga Station Office

1009. SHRI ZAINAL ABEDIN: Will the Minister of
RAILWAYS be pleased to state:

(a) whether the Government are aware that the office
of the Dhuliyan Ganga Station requires thorough
renovation; and

(b) if so, the steps taken or propose to be taken by the
Government in this regard?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) and (b). As condition of the building at
Dhulian Ganga Station is satisfactory, thorough renovation
is not justified.

Allotment of Quarters

1010. SHRI LALIT ORAON: Will the Minister of
RAILWAYS pleased to state:

(@) whether the Government are aware of the
iregularites committed in allotment of quarters in
Samastipur division of North Eastem Railways; and

(b) if so, the action taken by the Govemment in this
regard?
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THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) and (b): Some cases of irregular allotment
of quarters in Samastipur Division of North Eastem
Railways had come to notice. Disciplinary action against
the Officers/Staff responsible for imegularities has been
taken. The aliottees not entitled have been served natices
for vecation of quarters and orders have been issued for
recovery of damage rent.

[English}
Agricultural Developmgnt Schemes
1011. SHRI THAYIL JOHN ANJALOSE: Will the
Minister of AGRICULTURE be pleased to state:
(a) whether the Government of Kerala has submitted

some schemes relating to agricultural development to the
Union Government for approval;

(b) it so, the details thereof; and

(c) the decision taken by the Government in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHR! ARVIND NETAM): (a) No new
scheme for agricultural development has been received
recently from Government of Kerala for approval.

(b) and (c). Do not arise.
Reconstruction of Rallway Stations

1012. SHRI KODIKKUNNIL SURESH: Will the Minister
of RAILWAYS pleased to state:

(a) whether the Govemment are considering to
reconstruction of very old buildings of Themmala
Aryankavn Railway stations,

(b) the estimated cost to be incurred on this work; and
(c) the time by which the work is likely to be started?

THE MINISTER OF RAILWAYS (SHRI C.K JAFFER
SHARIEF): (a) As Railway Station buildings at Tenmalai
and Aryankavu are in satisfactory condition, there is no
proposal for their reconstruction at present.

(b) and (c). Do not arise.
ldustrial Pollution

1013. SHRI HARISH NARAYAN PRABHU ZANTYE:
Will the Minister of ENVIRONMENT AND FORESTS be
pleased to state:

(a) whether the Government have formulated an
effective action plan to tackle the problem of industrial
pollution in various States; and

(b) if so, the details thereof including the resuits
achieved during the last two years and 1994-957?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b). An Action Plan has been formulated by the
Govemment to tackle the problem of industrial poliution in
the country which primarily focuses on poliution control in
identified medium and large units in the 17 heavily polluting
sectors of industries. 1551 medium and large industries
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Balonging to the 17 categories of highly polluting sectors
have been identified by the Central Pollution Control
Board. Of these 1551 units, 1134 have installed the
requisite pollution control equipment, 107 are closed and
the remaining are not meeting the prescribed standards.
Further, the Government have also obtained assistance
from the World Bank for implementing an industrial
pollution control programme and provides a subsidy for
setting up common effluent treatment facilities for cluster:
of small scale industrial units.

Prices of Essential Commodities

1014. SHRI RAMCHANDRA GHANGARE: Wil the
Minister CIVIL SUPPLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION be pleased to state:

(a) whether the Government have received any
memorandum from Nag Vidarbha Grahak Sahkari Sanstha
and Fair Price Shops Sangharsha Samiti, Nagpur
regarding higher prices- of wheat, rice and sugar under
Public Distribution System than in the open market;

" (b) if so, the reasons therefor; and

(c) the steps taken by the Government to give relief to
the needy?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH): (a) and (b). The Central Government makes bulk
allocations of foodgrains at fixed Central Issue Prices for
distribution through the Public Distribution System (PDS).
The Central Issue Prices of foodgrains are fixed by the
Central Government after taking into account procurement/
support prices for farmers, operational cost of procure-
ment/storage elc. State Governments/UT Administration
fix the end retail prices themselves after taking into
account local taxes, levies, margins for wholesalers/
retailers, transportation charges etc. The open market
prices of foodgrains depends on the production of
foodgrains, availability of foodgrains in the open market
during the harvesting season etc. The possibility of open
market prices of foodgrains being less than the PDS end
retail prices, in a few cenires at times cannot be ruled out.
However, no specific complaint in this regard has been
received recently from the Organizations named.

(c) The Revamped Public Distribution System (RPDS)
is being implemented in 1775 blocks in the country
covered under various area specific programmes like
Integrated Tribal Development Programme (ITDP), Desert
Development Programme (DDF), Drought Prone Area
Programme (DPAP) and Designated Hill Areas (DHA). The
Central Government issues foodgrains to States/UTs for
distribution in Revamped Public Distribution System areas
at Central Issue Prices which are Rs.50/4 per quintal less
than the normal Central Issue Prices for Public Distribution
System. In RPDS Areas the Central Government has
advised the States/UTs that the end retail prices of
foodgrains for these areas should not be more than 25p
per kg. over the Central Issue prices for these areas. An
additional quantity of 3.2 million tonnes per annum has
been earmarked for distribution in these areas over the



93 Wrilten Answers

normal PDS allocation. Central Government is also
extending financial assistance to State/UT for construction
of godowns and purchase of mobile vans in RPDS areas
for strengthening the distribution infrastructure so that
essential commodities are made available to people in
time. RPDS is benefitting an estimated population of more
than 165 million living in these areas.

Incentlve Scheme tor Sugar Mills

1015. SHRI GOPI NATH GAJAPATHI: Wil the
Minister of FOOD be pleased to state:

(a) whether the Government have any proposal to
introduce some new incentive schemes for sugar mills;

(b) it so, the details thereof, and
(c) if not, the reasons therefor?

THE MINISTER OF FOOD (SHR! AJIT SINGH): (a) to
(c) The Bureau of Industrial Costs and Prices has been
requested to undertake a fresh study into the rationale and
mode of incentives to be given, if any, to new sugar
factories and expansion projects to be licensed from
01.04.1994 upto the end of the 8th Five Year Plan period.

Prices of Pulses

1016. SHRI SUSHIL CHANDRA VERMA: Wil the
Minister of AGRICULTURE be pleased to state:

(a) whether the prices of Pulses are going up over the
years;

(b) if so, the causes of rise in the prices of Pulses;

(c) the manner in which the minimum support price of
pulses has been effective in increasing their production
and to control the prices;

(d) whether there has been any technical brake-
through in the production of pulses; and

(e) the emphasis being given by the ICAR on the
matter?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM): (a) The prices of
pulses have gone up over the years. However, during the
year 1994-95 (upto 25.2.1995) the wholesale price index of
pulses as a group has shown an annual rise of 7.8 only as
against an annual rise of 11.4% in the index of all
commodities.

(b) The increase in the prices of puises may be
attributed to various factors like relatively slow rate of
growth in production, general increase in prices, relatively
high income elasticity of demand for pulses as compared
to cereals, etc.

(c) The rise in the minimum support prices of pulses
over the years has motivated the farmers in increasing
their production. There has been a positive impact of
technology on yield as the yield per hectare of pulses is
increasing though at a moderate rate.

(d) and (e) In order to increase production of pulses to
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meet the domestic demand a Centrally Sponsored Scheme
namely. National Pulses Development Programme (NPDP)
is in operation. Continued emphasis is being laid down by
the ICAR on research and developing new varieties.
During the last 3 years, 25 varieties in different pulses
crops have been released.

{Translation]

Production of Lac

1017. SHRI RAM PRASAD SINGH: Will the Minister
of AGRICULTURE be pleased to state:

(a) the annual production of lac in the country during
the last two years, State-wise;

(b) whether any central scheme has been formulated
by the Government for the development of this agro-based
industry;

{c) if so, the details thereof;

(d) the rnames of the countries which are the
prospective importers of lac; and

(e) the prices of this item at present in the
international market?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM): (a) to (e) The
information is being collected which will be furnished
subsequently.

[English]

Environmental Protection Force

1018. SHRI ANNA JOSH!I: Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a) whether the Govemment proposes to establish
Environmental Protection Force to check the ever growing
violation of environment rules;

(b) if so, the details thereof, and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH): (a)
and (b) The Government is already implementing a
scheme of environmental awareness and monitoring
through “Paryavaran Vahini” to check environmental
violations. The main objectives of the scheme are:

(i) Creation of environmental awareness and
involvement of people through active participation;

(i) Reporting of illegal acts pertaining to forests,
wildlife, poliution, environmental degration and
cruelty to animals;

(ii) Feedback regarding afforestation and survival of
plants;

(iv) Monitoring, including collection of sample, analysis
of ambient air, water quality and vehicular
emissions.

(c) Does not arise.
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[Translation]
Gauge Conversion

1019. SHRI BHAGWAN SHANKAR RAWAT: Will
the Minister of RAILWAYS be pleased to state:

(a) whether there is any proposal under the
consideration of the Government for gauge conversion
of rail route from Bayana to Agra;

(b) if so, the details thereof;

(c) time by which decision is likely to be taken
thereon; and

(d) the estimated cost to be incured on this
project?

THE MINISTER OF RAILWAYS (SHRI C.K.
JAFFER SHARIEF): (a) The raiway track between
Bayana and Agra is already borad gauge.

(b) to (d) Do not arise.

Vegetables Seeds

1020. SHRI SUKDEO PASWAN: Will the Minister of
AGRICULTURE be pleased to state:

(a) the details of the improved varieties of seeds of
vegetables developed by the scientists in the country
during 1992-93 and 1993-94;

(b) the arrangements being made to provide these
high yielding seeds to farmers; and

(c) the facilities being provided by the Govermment
to farmers to increase the vegetables production?

THE MINISTER OF STATE IN THE MININTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMARY): (a) During
1992-93 and 1993-94, 12 high yielding varieties in 8
veg. crops. 16 F-1 hybrids in 5 veg. crops and 7
disease-resistant varieties. in 4 veg. crops were
developed and identified for release through All-India
coordinated veg. improvement project.

(b) Large scale multiplication of seeds of these
varieties in being carried out at State Agril. Universities
and ICAR Instts.

(c) Rs. 1500 lakhs have been provided under the
Central Sector Scheme on production in supply of veg.
seeds during VIll Five Year Plan of which Rs. 681.84
lakhs have been kept for distribution of minikits to the
5,12,000 farmers for the production of veg. crops.
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[English]
Snvlngs-cum-'nellof Scheme for Fishermen

1021. SHRI P.C. CHACKO: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether the Govemment have received requests
from the Government of Kerala and other sectors for

-extension of Saving-Cum-Relief Schemes for Fishermen

to the inland fishermen;
(b) if so, the details thereof;

(c) whether the Govenment propose to provide
benefits of the scheme in inland sector;

(d) if so, the details thereof, and
(e) it not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUAMR): (a) and
{b) Yes, Sir. The requests for extension of the Savings-
cum-Relief component of the Centrally Sponsored
National Welfare of Fishermen Scheme have been
received from the States of Kerala, Himachal Pradesh,
Manipur, Orissa, Tripura, Karnataka and the Union
Termritory of Pondicherry. At present the Savings-cum-
relief component provides financial support to active
marine fishermen who remain unemployed during a
period of about four months in a year when no fishing
activity is possible due to monsoon/closed season.
Contributions at the rate of Rs. 45 per month each by
the Central Government, the State Govemment and the
peneficiary during the period of 8 fishing months are
distributed to the fishermen in four monthly States have
requested that the benefits may be extended to inland
fishermen also.

(c) to (e) A decision has been taken to continue
the scheme in 1994-95 in its present form and consider
any changes only after evaluation.

DMU Shuttle Traln

1022. SHRI RAM NAIK: Will the Minister of
RAILWAYS be pleased to state:

(a) whether there is a demand for daily running of
DMU Shuttle train between Virar and Dahanu on
Waestern Railway; and

(b) if so, the steps taken by the Government to
frequency of the above train?

THE MINISTER OF RAILWAYS (SHRI CK.
JAFFER SHARIEF): (a) and (b) Demands for dally



97 Written Answers

running of DMU trains between Virar and Dahanu Road
have been examined but not found feasible due to
operational including maintenance constraints.

[Translation]
Institute of Home Economics

1023. SHRI UDAYSINGRAO GAIKWAD: Wil the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state:

(a) whether University of Delhi propose to take over
the Institute of Home Economics;

(b) if so, the reasons therefor; and

(c) the time by which the final decision in this regard
is likely to be taken by the University Grants Commission?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KM. SELJA): (a) to (c) According to the information
furnished by University of Delhi, the Home Economics
Education Society which is running the Institute of Hcme
Economics has not been able to meet its liabilities on
maintenance of the Institute. Therefore, the Institute as well
as the said Society have approached the University of
Delhi to take it over as a University Maintained Institution.
The Executive Council of the University has very recently
agreed, in principle, to take ove this Institute. Further
action in the matter by the University Grants Commission
would be possible only after a formal proposal in this
regard is received from the University.

Sleeper Coaches

1024. SHRI MOHAN SINGH (DEORIA): Wil the
Minister of RAILWAYS be pleased to state:

(a) whether the income or railway have increased by
adding sleeper coaches in the second class during the last
year;

(b) if so, the extent of increase thereof;

(c) whether representations have been received from
various parts of the country for withdrawal of sleeper
coaches; and

(d) if so, reaction of the Government thereon?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) and (b) With effect from 1.4.93, a separate
Sleeper Class was introduced with fares fixed at 25%
higher than second Class while the sleeper surcharges at
different flat rates for night journey in Second Class three
tier/two tier Sleeper coaches were abolished. Although
the earnings from Sleeper Class and Second Class were
more in 1993-94 than the eamings in Second Class
(including Sleeper coaches) in 1992-93, the extent of
increase in eamings of account of introduction of Sleeper
Class cannot be specifically arrived at since the increase in
eamings due to various factors including variation in
number of passengers and the distance of travel.
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(c) and (d) Although this Ministry has received
memoranda initially from various sections, for withdrawal of
Sleeper Class, the grievances of the public have been
alleviated by introduction of short distance trains, by
extension of existing trains, by augumentation of existing
composition of different trains and also by converting
sieeper coaches into unreserved compartments. There is
no proposal to withdraw Sleeper Class since this class is
serving the need of a large number of long distance
passengers.

Medicines for animals

1025. SHRI ANAND AHIRWAR: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether the Government propose to enact any
legislation in regard to the medicines meant for animals;
and

(b) it so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM): (a) No Sir,
There is proposal to enact separate legislation in regard to
Medicines meant for animals.

(b) Question does not arise.

[English]
Industrial Units in Coastal Regulation Zone

1026. SHRI BOLLA BULLI RAMAIAH: Wil the
Minister of ENVIRONMENT AND FORESTS be pleased to
state:

(a) whether the Supreme Court had directed coastal
States and Union Territories not to premit setting up of
Industrial units in the Coastal Regulation Zone;

(b) if so, the details thereof;

(c) the names of States which have been permitted to
set up a such units in CRZ areas; and

(d) the reaction of the Govemment thereto?

THE MINISTER OF STATE OF THE MINISTRY
OF ENVIRONMENT AND FORESTS (SHRI
KAMAL NATH): (a) to (d) No, Sir. The Supreme Court
in its recent orders dated 9.3.1995 has
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directed the coastal states and Union Termitories to
meticulously follow the restrictions and prohibitions given in
this Ministry notification dated 19.2.1991, regarding
construction and setting up of industries in coastal areas.

Alleged lrregularities In

Sangathan

1027. SHRI NUHIRAM SAIKIA.: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to
state:

Kendriya Vidyalaya

(a) whether -attention of the Government has been
drawn to the newsitem captioned “Kendriya Vidayalaya
Sengathan main Bhrastachar ki jench ki mang” appearing
in the Rashtriya Sahara, dated January 10, 1995;

(b) if so, whether Government have instituted high
level inquiry into the alleged irregularities prevalent in
Kendriya Vidyalaya Sangathan;

(c) if not, the reasons therefor; and

(d) the steps taken or proposed to be taken by the
Government so as to carry out the functions of Kendriya
Vidyalaya Sangathan in a proper way?

THE DEPUTY MINISTE® IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUM. SELJA): (a) to (c) Yes, Sir. The Kendriya Vidyalaya
Sangathan has informed that it has received a latter
requesting for a probe into allegations of corruption in the
Kendriya Vidayalaya Sangathan. The Sangathan has
accordingly looked into the matter and is of the opinion that
the allegations made do not warrent any enquiry as they
are obscure and without any substance.

(d) Kendriya Vidyalaya Sangathan has a Board of
Governors to guide the functioning of the Sangathan in a
proper way.

Fertiliser Subsidy

1028. SHRI PIUS TIRKEY: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether Government propose to release the
outstanding amount of subsidy due to the various
manufacturers of potassic and phosphate fertilisers;

(b) if so, the details of the outstanding amount,
manufacturer-wise and the time by when this amount is
likely to be released; and

(c) it not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM): (a) to (c) The
Manufacturers of phosphatic fertilizers and importers of
M.Q.P. are reimbursed the amount of concession on sale
of these fertilizers to the farmers on the basis of verified
reports submitted by the State/UTs. As the payment is
made only after receipt of reports of verification of sales
from the State/UTs, it is not possible to indicate the
amount claimed by the Manufactures/Importers and the
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time by which the amount will be paid. However, the claims
are being processed expeditiously as and when reports are
recived from States/UTs.

[Translation]
Reservation Quota at Dullahpur Station

1029. SHRI VISHWANATH SHASTRI: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Government have any proposal to
increase the daily reservation quota at Duliahpur railway
station located on: Varanasi-Bhatni rail line, for distant
places like Delhi, Bombay and Calcutta keeping in view the
increasing number of such passengers;

() if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) to (c) At present, a reservation quota of 2
Sieeper Class berths each by train No. 4649 Up Saryu-
Yamuna Express and 1028 Up Gorakhpur-Dadar Express
is avilable at Dullahpur station. An analysis of utilisation of
these quotas has revealed that the same are being utilised
to the extent of 50% and 80%, respectively. As such,
these are considered adquate to cater to the present level
of demand. The traffic for Calcutta does not justify
allotment of the quota for this station.

{English]
Prices of Edible Oils/Non-Edible Oils

1030. SHRI JEEWAN SHARMA: Will the Minister of
CIVIL SUPPLIES, CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether the prices of edible and non-edible oils
have been rising during the last six months;

(b) whether the prices of dry soap and detergents
have also risen as a result thereof;

{c) if so, the prices at which these items were made
available to the consumers by retail dealers, Super Bazars,
Kendriya Bhandar and other cooperative Institutions during
the last six months as compared to their prices in the last
two years; and
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(d) the steps taken or proposed to be taken by the
Government to check rise in prices of these items?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH): (a) to (c) The prices of edible oils and non-edible
oils are rising due to the gap between demand and supply
of these items. There was only nominal increase in the
prices of dry soaps and detergents. The retail prices of
major edible oils, dry soap and detergents at Super Bazar,
Kendriya Bhandar and Open Market at Delhi and
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non-edible oils at Bombay are given in the enclosed
statement.

(d) The Government has accorded the highest priority
to control the rise in prices of all essential commodities. in
addition to taking measures to increase their domestic
production, most of these edible oils have been placed
under OGL for imports. To mitigate the hard-ships of the
poor, imported palmolein is being Supplied through Fair
Price Shops under PDS and cooperative stores at a price
lower than open market price.

STATEMENT
Retail Prices of Edible Oils, Soap and Detergents

Commodity March, 1995 September, 1994 March, 1993
Mustard oll
Kanodia (It./kg)
Super Bazar 46.95 43.00 36.80
Kendriya Bhandar 50.50 47.00 36.80
Open Market 53.00 48.00 38.00
Groundnut oil
refind (It./ kg)
Super Bazar 59.25 56.35 50.25
Kendriya Bhandar 62.40 57.65 48.50
Open Market 58.00 59.00 51.00
Dhara Veg. oll (itr.)
Super Bazar 39.30 39.30 32.00
Kendriya Bhandar 39.00 39.00 32.00
Open Market 39.00 39.00 34.00
Lite Buoy (cake)
Super Bazar 5.85 5.75 5.35
Kendriya Bhandar 5.80 5.75 5.35
Open Market 6.00 6.00 5.50
Surt (kg)
Super Bazar 48.55 47.50 41.10
Kendriya Bhandar 48.50 47.50 42.50
Open Market 49.00 48.00 43.00

Wholesale Prices of Non-Edible Oils (at Bombay)

(Rs. per tonne)

Caster oil 24200 22300
Linseed oil 31000 29000
Rice Bran oil 20200 18000

Data is collected by us — Variations are possible.

Shatabdi Express

1031. SHRI BASUDEB ACHARIA:
SHRI NIRMAL KANTI CHATTERJEE:
SHRI JITENDRA NATH DAS:

Will the Minister of RAILWAYS be pleased to state:

(a) whether not a single Shatabdi Express train has
been introduced for Eastern and North Eastern States;

(b) if so, the reasons therefor,

(c) whether there is any proposal to introduce such
trains from Calcutta to Tata, Bhubaneshwar, Patna, New
Jalpaiguri, Guwahati, Rourkela and other important’
industrial and tourist centres; and
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(d) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) to (d) It is proposed to introduce Shatabdi
Expresses between Howrah and Bokaro and Howrah and
Rourkela during 1925-96. However, introduction of such
trains on other routes of Eastern and North Eastern States
is presently not feasible due to operational and resource
constraints.

[Translation]
Prices of Edible Oils

1032. SHRI GABHAJI MANGAJ!I THAKORE:
SHRI SHANKERSINH VAGHELA:

Will the Minister of CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to
state:

(2) whether there has been steep rise in the prices of
edible oils despite providing of tax relief and cther
concessions by the State Government of Gujarat;

(b) if so, the reasons therefor;

(c) the details of the tax relief and other concessions
provided; and

(d) the measures taken or proposed to be taken by
the Government to control the increasing prices of edible
oils?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH): (a) to (c) During the current financial year 1994-
95 (April-February 18, 1995), the wholesale price index
numbers of edible oils sub-group had shown an increase of
19.6 per cent as against 54 per cent during the
corresponding period of last year for the whole country.
The increase in price is mainly due to the gap of 5.6 lakh
tonnes per annum between the total requirement and net
availability of edible oils from all domestic sources. We are
not aware of the concessions given by the State
Government of Gujarat.

(d) Import of 1.07 iakh tonnes of RBD Palmolein was
made by the State Trading Corporation (STC) for the
Public Distribution System (PDS) during 1994-95. imports
of selected edible oils at concessional rate of duty of 20
per cent was also undertaken by the National Dairy
Development Board during the year. The import of edibie
oils excluding Coconut Oil, Palm Kernel Oil, RBD Palm Oil
and RBD Palm Stearin has been allowed under OGL at
reduced duty of 30 per cent w.ef 1.3.1995 Required
authorisation for import of RBD Palmolein for the PDS
during 1995-96 has been given to STC.

[English]
Dairy Institute in Uttar Pradesh

1033. SHRI RAJNATH SONKAR SHASTRI: Wil the
Minister of AGRICULTURE be pleased to state:

(a) whether the Government have received a request
from the Government of Uttar Pradesh to develop a dairy
institute in Ghazipur on the pattern of Nadiad Dairy
Institute;
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(b) whether sufflicient funds have been allocated to
the Government of Uttar Pradesh for dairy purposes;

(c) if so, the details thereof and the manner in which
the money is to be expended and the benefits which are
proposed to be derived out of the project;

(d) whether the Member of Parliament of that area is
to be associated with the project;

(e) if so. the details thereof, and
(f) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM): (a) to (fy The
information is being collectéd and will be laid on the Table
of the Sabha.

Economic Cost of Foodgrains

1034. DR. R. MALLU:
SHRI NAWAL KISHORE RAl:
SHRI JAGMEET SINGH BRAR:

Will the Minister of FOOD be pleased to state:

(a) whether per quintal economic cost of wheat, rice
and sugar has been evaluated by the Food Corporation of
India during the last three years;

(b) if so, the details thereof, year-wise; and

(c) the estimated per quintal economy cost likely to be
increased during 1994-95?

THE MINISTER OF FOOD (SHRI! AJIT SINGH): (a) to
(c) Per quintal economic Cost of wheat, rice and levy sugar
evaiuated by the Food Corporation of India during these
years has been as under—

Rate Rs. per Qtl.

Year Wheat Rice Levy Sugar
1991-82 390.79 497.04 695.65
1992-93 504.10 585.27 763.88
1993-94 532.03 665.10 864.12
1994-95 562.45 724.00 903.49
(RE)

[Translation]

Passenger Facilities

1035. SHRI RAM SINGH KASHWAN: Wili the Minister
of RAILWAYS be pleased to state:

(a) the names of the Stations in Rajasthan at which
facilities of waiting room, restaurant, drinking water, toilets
and retiring rooms are not available;

(b) the number of such cases referred to the Railway
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Consultative Committee; and

(c) the time by which the action is proposed to be
taken to provide such facilities at those stations?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER

SHARIEF): (a) to (c) The information is being collected and
will be laid on the Table of the Sabha.

“Environmental and Forestry Projects In Haryana”

1036. SHRI AVTAR SINGH BHADANA: Will the
Minister of ENVIRONMENT AND FORESTS be pleased to
state:

‘(a) the names of the projects launched for
conservation of environment and forests with Central and
foreign assistance in Haryana during the last three years;
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(b) the progress made so far in this regard, project-
wise;
(c) the amount provided for each projects; and

(d) the details of the projects likely to be launched in
the near future?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) to (c) The names of the project lauched for
conservation of environment and forests with central and
foreign assistance in Haryana during the last three years
alongwith achievements both financial and physical are
given in the statement attached.

(d) The projects are continuing in nature.

STATEMENT

(Rs. in lacs)

Sl Name of the Scheme Broad Obijective Extent of Status Achievement during the last
No. funding by three years 1991-92, 1992-93
Government and 1993-94
p .
of India Financial Physical
(M (@) (3) (4) (5) (6) (7)
Centrally Aided
1. National Parks and Deveiopment of 100% Ongoing 47.68
Sanctuaries National Parks and 1 National
Sancturies Park and 3
Wild life
Sanctuaries
covered.
2. Eco-development Provide alternative 100%NR Ongoing 8.30
Around National sustenance to 50%R
Parks and communities living
Sanctuaries on frings of National Parks,
3. Paryavaran Vabhini Create environmen- 100% Ongoing 1.15 Constituted in
Scheme tal awareness 2 districts.
through active
participation of
public
4. Area Oriented Augmenting supply 50% Ongoing 641.84 18,243 ha.
Fuelwood and of fuelwood and covered.
Fodder Project fodder in identified
Scheme feulwood deficit
districts
5. Minor Forest Produce Raising of Minor 100% Ongoing 96.65 2410 ha.
including Medicinal Forest Produce covered
plants including Medicinal
Plants
6. Seed Development Develop infrastruc- 100% Ongoing 75.83 Targets fixed
Scheme ture for quality . in terms of
seed financial

releases.
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(1) (2) (3) (4) (5) (6) )

7. Integrated Affores- Promote affores- 100% Ongoing 682.17 5148 ha.
tation and Eco- tation and Eco- covered.

Development Development
Projects Scheme
Externally Alded
8. Rehabilitation of To protect

common Lands in the environmental and

Aravallis restore green
European Economic cover in the
Community Aravallis hills.

assisted project

The Project is implemented since 1990 in four districts of
the state. The Total Project outlay is Rs. 48 crores. An
expenditure of Rs. 43.28 crores has been incurred till
September, 1994 and an area of 24250 ha. covered.

(Note: R — Recurring

NR — Non Recurring)

[English]
Doubling of Railway Line

[Translation]
Raillway Projects in Uttar Pradesh

1037. SHRI UDDHAB BARMAN: Will the Minister of

RAILWAYS be pleased to state:

1038. SHRI BALRAJ PASSI: Will the Minister of
RAILWAYS be pleased to state:

(a) whether the construction of double line between

Aluabari Road and Guwahati is proposed to be taken up

during the current financial year; and
(b) if not, the reasons therefor?

(a) the names of the railway projects under
construction in Uttar Pradesh;

(b) the time by which these projects are likely to be
completed; and

THE MINISTER OF RAILWAYS (SHRiI C.K. JAFFER

SHARIEF): (a) No, Sir.

(b) The present level of traffic on this line does not

justify its doubling.

(c) the estimated expenditure to be incurred thereon?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) to (c) The information is as under:

Name of the Railway Projects

Likely date of completion Estimated cost

under Construction (Rs. in crs.)
l. NEW LINES
i Bagaha-Chhitauni (Restoration) (Partly 31.12.96 164.09

in Uttar Pradesh)

ii. Guna-Etawah
(Partly in Uttar Pradesh)
Ph.-I Guna-Gwalior

jii. Katra-Faizabad
. GAUGE CONVERSIONS

i. Chhapra-Aunrihar
(Partly in Uttar Pradesh)

i Lalkuan-Kashipur
. DOUBLING

i Rampur-Bareilly

subject to cosharers viz Governments of UP &
Bihar and Ministry of Water Resources coming
forth with their shares in time.

97-98 256.00
31.3.2002 51.26
31.12.95 82.64

Work temporarily frozen due to the low priority. 45.00

30.6.95 45.88
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Name of the Railway Projects Likely date of compietion Estimated cost
under Construction (Rs. in crs.)

Iv. BRIDGES

i Balawali Bridge 31.12.96 20.90
ii. Curzon Bridge 31.3.96 27.57
V. RAILWAY ELECTRIFICATIONS
i.  Sarswa-Moradabad 31.3.98 111.00
(a part of Ambala-Moradabad project) (Approx.)
il Gahmar-Mughalsarai 31.3.99 34.00
- {a part of Sitarampur-Mughalsarai project) (Approx).

[English]
Price ot Levy Sugar

1038. éHRl V. SREENIVASA PRASAD:
SHRI D. VENKATESWARA RAO:
SHRI M.V.V.S. MURTHI:

Will the Minister of FOOD be pleased to state:

(a) whether the Indian Sugar Mills Association and the
National Federation of Cooperative Sugar Milis Limited
have urged the Union Government to revise the prices of
levy and free sale sugar in the country;

(b) the main proposals made by the representatives of
sugar associations;

(c) if so, the reaction of the Government in this
regard; and

(d) the time by which these proposals are likely to be
considered?

THE MINISTER OF FOOD (SHRI AJIT SINGH): (a)
and (b) In a joint representation, indian Sugar Mills
Association and National Federation of Cooperative Sugar
Factories Ltd. have urged for expeditious announcement of
new levy sugar prices for 1994-95 season.

(c) and (d) The Government have announced the ex-
factory prices of levy sugar for 1994-95 season.

‘National Forest Policy, 1988’

1040. SHRI PRABHU DAYAL KATHERIA: Will the
Minister of ENVIRONMENT AND FORESTS be pleased to
state:

(a) whether the Govemment propose to revise the
National Forest Policy, 1988,

(b) if so, the changes contemplated therein; and
(c) the reasons therefor;

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) to (c) In view of the increasing threat of encroachment
on large areas of degraded forest land in the country and
the need to afforest it urgently so as to expand green

cover, prevent encroachment and halt soil denudation and
also to meet fuel and fodder needs and thereby to reduce
pressure on existing natural forests and protected areas,
the Government is considering to involve industry in
afforestation of a severely degraded areas so as to
augment the efforts of Government, NGOs and People’s
Cooperative and to increase the financial resources
available for afforestation schemes of the Central and
State Governments.

Involvement of Industry in the national afforestation
efforts will necessitate certain modifications in the National
Forest policy, 1988. The present Policy stipulates, inter alia
that forest land will not be made available to industries for
undertaking plantation and for any other aclivities. The
proposed modifications in the policy envisage development
of severely degraded forests by State Forest Development
Corporations by raising plantations in collaboration with
industries with suitable safeguards for meeting the basic
needs and protecting the traditional rights and concessions
being enjoyed by the rural and tribal communities.

[Translation]
New Raillway Line

1041. SHRI RAMASHRAY PRASAD SINGH: Will the
Minister of RAILWAYS be pleased to state:

(a) whether any survey has been conducted for laying
of new railway line on Fatuha-Isiampur and connecting it
with Gaya in Bihar;

(b) if so, the estimated cost to be incurred on this
work; and

(c) the details thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) No, Sir.

() and (c) Do not arise.
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[Englishd B
Wagon Order

1042. KUMARI MAMATA BANERJEE: Wil the
Minister of RAILWAYS be pleased to state: ’

(a) whether the GoVemment have released the wagon
order for Eastern Region especially to the public sector
and private sector industries which were fixed for 1993 to
1995;

(b) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) The wagon orders as per the requirement
were released for 1993-94 and 1994-35 on the public and
private sector units including those in eastern region.

(b) Does no arise.
Off take of foodgrains under PDS

1043. SHRI INDRAJIT GUPTA:
SHRIMATI KRISHNENDRA KAUR (DEEPA):
DR. SUDHIR RAY:
SHRI SUSHIL CHANDRA VARMA:
SHRI RAM NAIK:

Will the Minister of FOOD be pleased to state:

(a) what was the expected off-take of foodgrains from
PDS and what was the actual figure at the end of April,
November and December, 1994,

(b) whether per-capita consumption of foodgrains per
day has also declined sharply due to rise in grain prices
both in the open market as well as in Public Distribution
System;

(c) whether grain stocks with FCI have swelled in the
same period by over 6 million tonnes;

(d) whether the Government propose to increase off-
take of foodgrains from PDS due to increasing food stocks;
and

(e) if so, the manner in which it is likely to be under
taken?

THE MINISTER OF FOOD (SHRI AJIT SINGH): (a)
The offtake of Rice and Wheat for Public Distribution for

the months April, November and December, 1994 against
their allotments is as under—

(In Lakh Tonnes)

Month Rice Wheat
Allotment Offtake Allotment Offtake
April '94 (P) 10.18 5.40 8.89 3.69
November '94 (P) 1117 6.27 9.13 3.98
December '94 (P) 11.24 6.74 9.31 4.96

(b) The availability of cereals (per-capita) has been
411.8, 452.6, 435.3, 468.5, 435.6 and 429 gms per day
during 1988, 1989, 1990, 1991, 1992 and 1993
respectively and has not declined sharply. Due to better
level availability of foodgrains on account of high
production of Rice:and Wheat in two consecutive crop
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years 1992-93 and 1993-94 (July-June) the difference
between the Central Issue Prices and open market prices
of wheat and rice have narrowed down at present.

(¢) No, Sir. The stock position of foodgrains as on 1st
April, 1994 (P) with FCI stocks at 187.19 lakh tonnes as
against 218.58 lakh tonnes on 31-12-1994.

(d) & (6) The Prime Minister has announced the
following schemes for increase distribution of foodgrains:

(i) Release 2.15 lakh tonnes of wheat to Modem
Food Industries Ltd., including franchised units
less than the central issue prices for Public
Distribution System with the understanding that
they would reduce the price of bread. The above
quantity has been placed under the disposal of
Ministry of Food Processing Industries.

(i) Release of 1.08 lakh tonnes of foodgrains (rice
and wheat) per year to SC/ST/OBC hostels in the
country at Revamped Public Distribution System
rates. The quantity has been placed under the
disposal of Ministry of Civil Supplies, Consumer
Affairs & Public Distribution, who is the nodal
authority.

(iii) Issue of 5.0 lakh tonnes of foodgrains (rice and
wheat) per year (3.5 lakh tonnes in rural areas
and 1.5 lakh tonnes in urban areas) for five years
for employment generation for manufacturing food
products such as breads, buns, papads etc. by
below-poverty-line families. These foodgrains will
be issued @ Rs. 1,000 per tonne less than the
Central Issue Price (CIP) for Public Distribution
System. Ministry of Rural Development and
Department of Smali Scale Industries are the
nodal agencies to implement the scheme in rural
and urban areas respectively. Ministry of Rural
Development have already formulated the
guidelines and the Ministry of Food have issued
necessary orders to supply foodgrains at the
concessional rate for the scheme implemented by
the Ministry of Rural Development as per their
guidelines.

[Translation]

Railway Projects

1044. MOHAMMAD ALl ASHRAF FATMI: Will the
Minister of RAILWAYS be pleased to state:

(a) the targets fixed for the completion of various rail-
projects under construction in Bihar;

(b) the progress made so far in this regard; and

(c) the steps taken for early completion of these
projects?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF): (a) & (b) The progress and targets for the
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following projects which are in progress in Bihar are
indicated against each:—

Restoration Progress Target
Bagaha-Chhitauni 80% 31.12.96
Rail-cum-road bridge

Gauge Conversion
1. Muzaffarpur-Raxaul 55% 31.3.95
2. Samastipur-Darbhanga 1% 1995-96
3. Chhapra-Aunrihar 48% 1995-96
4. Sagauli-Narkatiaganj 5%  1996-97
Doubling
1. Mughalsarai-Sonnagar 3rd line 33%  1996-97
2. Garwa Road-Sonnagar (Ph. II) 100% 30.6.95
3. Aluabari-Kishanganj, 70%  1995-96

New Jalpaiguri-Ambari Falakata

(c) The progress is being monitored at the highest
level and funds and matenals as required to suit the target
date are being provided to the Railway.

NCERT Books

1045. SHR! PREM CHAND RAM: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pieased to
siate:

{a) whether there is shortage of N.C.E.R.T. books in
the market;

(bj if so, the reascns therefor

(c) whrether hooks have been provided to various
States during 1993-04 1 proportion to the requirement of
ali the scroois affihated wub, wentral Board of Education;
and

(d; it not, the reasons therefor?

THE DEPLTY MINISTER IN THE MINISTRY OF
HUMAN RESCURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
{Kiii. SELJAY (a; No, Si

(ty Does nct arise.

{c, Yes, Sir

{d» Does not arise
Contro! Roors or: Public Distribution System

1046. SHRIMATI DiFIKA 4. TOPIWALA:
SHRILATE KRISHNENDRA KAUR:
SHRI SATYA DEO SINGH.
SHRI 80OLLA BULLI RAMAIAH.
SHRI BRIu SHU3SHAN SHARAN SINGH:
SHRI RAM PAL SINGH:
SHR!I PANKA.! CHOUDHARY:

Will the Mirister of Sfvie SUPPLIES. CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to
state:
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(a) whether the Union Government have any proposal
to set up District-wise control room to monitor the Pubiic
Distribution System;

(b) if so, the salient features thereof;

(c) whether any guidelines have been issued to State
Government ir this regard and other suggestions made in
improving the work of Public Distribution System;

(d) if so, the details of the same;

(e) the time by which a final decision is likely to be
taken in this regard; and

(f) the number of persons likely to be benefitted by the
said scheme?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH): (a) to (f) Yes, Sir. The Central Government has
requested the State Government/UT Administration to set<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>